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08 almo-aimyzlall ald)afld deH0d omeal #H.a. (afoag@d.) MmaUB 26/17 Mo IV 20-5-2017 (ald000
0HIqY3 e210015)88 Mlelallcd cWINIE0W  ag),tnil,au]l GOTY $020):»0CIed MlaNlo @®IOY 1/2018 M@E3 19/2018 AUOOW)BH
s 0)H ST AlaIGlem)an (AU OB 921N @M (alEC®Idho (alC®ido M)(BOA2] HAU0IBHSIT BRI V)& U3
SUEM1H9)aM). AlMo-aimyRTall ald)efled mlelailenss®io, @0NWIEE TVBHHIB (I0NILILEODITE HHOMNZAUIOIND@IROW of)LI0
MNUTW M HB)o AUYAUMUOBBJ0 aldLlB9) UM HOI0)GHOOM NIDELYAVLOMOEM. B3I (alB0eMEB8)o BA2RI0M)
DoUWHBIHBlo ®IOY Ba ISl EBLOOMNHM B0anTMVIE3 WlaMo 1-2-2018 A} (alaljE)]l Elalrvesglelo (alalyeo]
MaVOmIENo 16-2-2018 Da|TB9)GUWaHo 1 AMIAUOOWIo GORIONLIMNBS @RCAIAUVIMEAT LIBYAIHIMN MO, B)SOOHD
608 almo-aimy=lall ad)aflo®d a8mesiowle eanioeqvugoe www.forest.kerala.gov.in mlamyo ©seed canom) 03
WDEMBERINAW §21QOAMM @6 . @RlaldI00 WMDEMELIOW §21Q)aN §SMA Gandn)d:ud qadaflen)emowd asaead
€an20@mIN Wlvailajlgss Mloeeld @AW @)HTLNBBM)o @BLIA)P CIVIAUIGE Gand0aV(s] @eaVlqRad” ¢andoqy
BHEMAVBEAUIQOYPS CalBlG8 GRYLIN® VDIAIMSHSITI 2000ANIN@AIW aBO@BILNo CBRUIVITIBI® NIVl MlaM)o 2))S)OTIHSS
Wloodd (Woadg  ©SMEAE (al20eMEOMOeStajo TVAG{IGENTMB®IEM. MOMBAL0 U MIEITd MM HAIO®)ED
aen eosled Mleamo @eMIQRAd’ #eMaLAEAIQA Boal GaNOOQY GIVOAHIM GaNJOMV(S], @REILEWNS CaldlGl G@REIa])
@18 @000ana alwoml@d Wwlaoad (Woalgd af)S}em TVABe{les9 MR @M. al)0lafla] ©SMEAE (aldd6M @3U3,
mlomBalyo, M(Ba@ONIT OQO0EHW (alolngld: 9SMIS] af)anlal 16-2-2018 Da]WHH GUaHo 2.30 DEMIQAIOO @RHELINNY
MoMany AUMAU@EN 6 630anlavles aVIle:Clee)amm)e @REIM ElalTvo 2P Ee)EWaHo 3 AEMIBE @RE[IU8 A0ORO)BH
OSMMB0)H00)0s aqomlavyomlced esamed ®0H0)IM®)o @YWIolen)o. @eEIm 3ladvo B0) ©ald®)
8612100 (01030080} HEWO BEQO0 H2ITMIT H@IFS;OM (alay@®] ElaiTvo ERE® VAo QAUAD OSEMNEA GaNO06EBU3
ailadee)mm)o  TVIlGElEN;M®)0 0N @)20TV]BlEN)0. ACYO@BIRN0 HO0EMOMOCE WluRIWla] ElaITvo HSEMNRE MSHNIO®
QIMO®3 23-2-2018-@3 GO VAV OM}®OMM Sl ASEMEO1OM ©SMEE @an00mBUW AlC3IN)M®)o aVITH: 1M D)0
@089 M®M)o @RWIAIEe)0. Sl FlalTvo 80) §ald®) S$1aW] (alali0allen)»HEWO AEQ0 HalTMOIT3 HDIZSIT (alQly O]

dlalo  @RE® VAo A OSMMBA Gand0BU AlG3EN)MM@)o TUIG:O1EN)MNDM0 @YOLH)IMM)o @R)YWBlHN)o.
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B3dceiomS Mmoo
oolemiload ezmoello)es allaioano OOOHB)NS af)so/ I ElG mlo®
Gald (@ 1eH® 8003 ruogte alaS1demo @“000@5’]5’“@ (B3also
@S> aflal )
Q) (2) (3) (4) (5) (6)
GBAVO M @3 1/2018—cmumos mepIdoms D)@ ) Bo 25000 740 + ZHlagav.sl. 12% 9,250
GaNo0m5 (Sl al@lalofIMo alRL®IWOS GERIOBE)
el oMW1 2017-18, 2018-19
62168303 QIdaHeBB Sl RI0W] 25000
©0Q2J0 OOMHB)OS
6;)«589506(1)0—3,70,000
GBVOU @3 2/2018—caINIMOS @M 1ACHS PLIOEDLISIEIG) 25000 740 ZHlag0.sl. 12% 9,250
GaNo0m5 (Sl al@lalofIMo alRL®IWYOS GERIOBE)
el oMW1 2017-18, 2018-19
@RLla|)y QIdaHeIB S e10W] 25000
©0Q2J0 OOMHB)OS
9©32]0B3M0—3,70,000
GBVOAU @3 3/2018—2018-19 QIGHO®]@3 D)) H)IBo 25000 680 + logaV.sl. 12% 8,500
BaN20a5 (Sl AMA8&U3 &Y aHle)ell o3 GERIODE)
lelwiwY ®ala] aflslaflesyamolad
62168303 amailg Ol oml@eqls
25000 B)S OOM®HB)OS
9©32]0B3M0—3,40,000
GVOOU @3 4/2018—2018-19 QUGHO @3 LIOEDLISIEIG) 25000 680 + =laf)aV.sl. 12% 8,500
GaN20a5 (Sl AMA8&U3 &Y aHle)oll o3 GERIODE)
Iy ®ala] aflslaflesyamolad
@RLIa|)y amailgolmoml@eqls
25000 B)S OOM®HB)OS
9©32]0BM0—3,40,000
GVOaHY @3 5/2018—2018-19 QUBGHODI@3 @RYOLOS 25000 680 + &logai.sl. 12% 8,500
BanN20a5 (Sl AMA8&U3 &Y aHle)ell o3 GERIODE)
Iy ®ala] aflslaflesyamolad
@RLIa|)y amailgolmoml@eaqls
25000 B)S OOM®HB)OS
9©82]0B3M0—3,40,000
BVOAU @3 6/2018—2018-19 QUIGHOWI@3 6100001 66 $1 25000 680 + =laf)aV.sl. 12% 8,500
GaN20a5 (Sl AMA8&U3 &Y aHle)elllcd GERIODE)
Iy ®ala] aflslaflesyamolad
@RLIa|)y amailgolmoml®eaqls
25000 B)S OOM®HB)OS
9©32]0B3M0—3,40,000
GBVOAU @3 7/2018—2018-19 QIQcHO®]@3 D)) H)Bo 25000 680 + &loga¥.sl. 12% 8,500
@an00mMV(S] all®mosmo 6 21gM®GRIY E90W] GERIOB6)
el Dal HENBGE3 HMOBILNSS
@Relaf)® 25000 OMHB)OS
9©32]0BM0—3,40,000
GAVOaH Y @3 8/2018—2018-19 QAUBGHODI@3 @RYOLOS 25000 680 + &logai.sl. 12% 8,500
@an00mMV(S] allmosmo 6 21gM®6RIDE9W] GERIOB6)
lelwio)] Dal HENBGE3 HMOVILNSS
@Relaf)® 25000 OMHB)OS

9032]0BM0—3,40,000
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() (2) (3) (4) (5) (8)
GBIVOAU Y @3 9/2018—2018-19 QIGaHOM]G3 RhIOEERIENE I 25000 680 + &log)aV.sl. 12% 8,500
@an00mMV(S] allmosmo 6 21gM®6RIDE9W] GERIOB6)
el Dal HENBGE3 HMOBILNSS
@Relaf)® 25000 OOOGHBINS
9©32]0B3M0—3,40,000
GVOOU @3 10/2018—2018-19 QUIGHO @3 & 61010)] 56 $1 25000 680 + &logai.sl. 12% 8,500
@an00mV(S] all®mosmo 6 21gM®GRIDE9W] GERIOB6)
lelwio)] Dal HENBGE3 HMOBILNSS
@Relaf)y 25000 OODBHBINS
6;)«58950(3(1)0—3,40,000
@AVOAHY @3 11/2018—2018-19 QIGaHO®IC3 algem&9os 25000 680 + =lag)a@V.sl. 12% 8,500
@an00mV(S] allmosmo 6 21gM®GRIDE9W] GERIOB6)
lelwio)] Dal HENBGE3 HMOBILNSS
@Relaf)y 25000 OODBHBIONS
6;)«58950(3(1)0—3,40,000
BIVIAH Y @3 12/2018—2018-19 QUG U @3 D)) H)Bo 10000 680 + &log)aU.sl. 12% 9,900
@an00mY(S] All®oemo 621 M @16aIY &0 GERIOBH
lelwio)] @B HMOMILNSS
621633aMYA 10000 OOMHBYOS
6;)«58950(3(1)0—3,96,000
BAVIAH Y @3 13/2018—2018-19 QUG U @3 @ROLOS 10000 800 + =lag)aV.sl. 12% 9,900
@an00mY (Sl All®oemo 621 M @16RIY 90w GERIOBH
©0Wlem| SEMBO3 HMHOMEN8s
@Relaf)® 10000 OOMHBYOS
6;)«58950(3(1)0—3,96,000
BIVIAH Y @3 14/2018—2018-19 QURHO® @3 6100001 06 $1 10000 800 + Zlag)aS.sl. 12% 9,900
@an00MY(S] all®mosmo  §21Q)M eI 90w GERIOBH
ey SEMBO3 HMHOMENS8s
@Relaf)® 10000 ©OMHB)OS
6;)«58950(3(1)0—3,96,000
BIVIAH Y @3 15/2018—2018-19 QUGaH O3 alg6eMm&9os 10000 800 Zlaf)a.sl. 12% 9,900
@an00mY (Sl All®oemo 621 M @16aIY 80w GERIOBH
lelIf0N SEMBO3 HMHOMENS8s
@Relaf)® 10000 OOMHB)OS
9©32]0BM0—3,96,000
GVOOU @3 16/2018—2018-19 QUG HO® @3 D)) H)Bo 20000 570 + &lag)aV.sl. 12% 7,100
@an00mMY(S] All®oemo 621 M @16aIYen0w] GERIOBH
00 lemi Alod: 9alcONOWIN @RYAIUDYAOW
621683013 AUy UV D ODIGIO|5 20000
POVBHB)OS DG ]0BMo—2,84,000
GAVOAHY @3 17/2018—2018-19 QIGHODIT3 algem@9os 20000 570 + =lagaV.sl. 12% 7,100
@an00mMV(S] all®mosmo 6 21gM®GRIDE9W] GERIOB6)
lelfan)} aflod; DalCVONOWIM @RYAUIUDYAOW
@RLla))¥ Ay UV D ODIGI]5 20000
POVBHB)OS DG ]0BMo—2,84,000
BaVOAHY T3 18/2018—2018-19 QIGHODIT3 oaglmMos 10000 760 + =lag)@V.Sl. 12% 9,500
@an00mMV(S] all®mosmo 6 21gM®GRIYE9W] GERIOB6)
lelfany} 10000 QIENQ &)SOODHB)OS
@Relaf)® (#0Q08]) 9@a|03Mo—3,80,000
BAVIAH Y @3 19/2018—2018-19 QAURHO®IG3 M) ) Bo 10000 760 + Zlag)aS.sl. 12% 9,500
@an00mMV(S] all®mosmo 6 21gM®GRIY E9W] GERIOB6)
lelfany} 10000 QIENQ &)SOODHB)OS
621683013 (#0Q0s]) 9@a|03Mo—3,80,000
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¢o@ algl® 01 alaclafl5I88 POMHBIOS afeo aldEBUOo DO(@AIEM. EPV®IM ?M0Qo QAIO)OW)AUOM)BH
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@RAVIERAE Gano0qy HmMadeEaIQolad MleHlai®maowldles)o. 508 TVAEHICITE Mlelallenss of)eld PSEBEAE AlLAITLNG:S)o
MY OSEM0IM)o MIOW B0V B1H6)0.

332210M BaNd00 LIBYAIB)IM ®TVMIWIo MVAWANo—1-2-2018, M@ 16-2-2018 1 A6M] QAUOQ.

B3aciomS ®10loe: LIE1GENM @AMOM ®ITVGIWo TVAWAjo—16-2-2018, 2.30 @M.

B@aeM ®)060)MmM ®IlVGIW)e MVAWAlo—16-2-2018, 3 Q6.

aldh0o Il

B322I0M GaNd00 LIRS ®IVMIW)o TMVAWAo—23-2-2018, 1 @M.

38ccM ®1olod: eIEleem: @ATVOM ®IV®IW)o TVAWANo—23-2-2018, 2.30 26MI.

B33c2nM ®0eMmM ®IO®IW)o TVAWAIjo—23-2-2018, 3 26MI.
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(alG® S BB22I0MS MlenITWM B3

3302 candoemlo aflel BClePE @RSA® B0) HOMAIMIENe 20g] MTEGHIME®O 09 CROLNGUBHNSS
330anm canooemlo alaidlcrides 20g] MGHHEWO 621YIN@EL.

B008)9S GalOlE3 @PM)AIGla] GaN000 ©OGMIQ0 HalQYHa]SOANME®O g GRILNG:WBEY DaIGWIUlBHIAINE®O
£21QOANM®EY.

38eenm avadaflaj@lmami &000)&00M, BRIV $008 QAILAUTVNGUB al0lEUOW]GHPEMBMIEM. OSMBA
218l 2|@®IM)GWaHo  MEHOOLAOTIENSS @REO® ollaNIS B0} HOVEMAIVIENS HEMEFOLIS)EH)IN® L.

B000)B300M 3G quadalenym@lmmmi eRoell aleQE quORIae HalECYEE GROLNW)o &HENE GENIORLY
9q|GSMBM)0, MHNOOIOVIENSS GRREO® oflanN1S B0} BHO0EMAINILNC BGHEMEHIHRIS)E)INOALL.

&H000)}HOOM H00Q@ ®)dh @PSITMUNIM MIEBH1OMW WO AIMOMIT @RHH MLl GRHHU0Omlelo Mlvall®
CHOBOMIT3 COIN|S)COMENRBMIEM. GRAOCMILN0 GRAHUOCMILN0 COINN|SIONVGIT QLI TVMSSald:Ho
B)060 @& GO SIOVIVB BHEMBPIOLIS)EN)BHV)o @YV G@RoNIBHGIHHOM HOI0)BHOOM ENIOELYTLNMOW]
QB0 M @)@06m. 33Vl CORINS}OMIV @)d QMo Ald:)alod GRSEHOS @)HEVWHNIUWD QAUBOO  H)O6TNN
@)HOOMBIGE Sl BT Sl Roell ©21QANd TVOWIEHNEGHVIHLIM QMo Ald:)afld Towd®o RMBHHWI
MBI DHNIOYOIT B 000)»H00003 AlloB1HEEMo CMS)INMY0 @YV GNIOALIOQ|SIGHWINETNE;IMT3, (AICDYHB>
OB 10191 ©)HWOT] $008 O)BHWOS 10% alEA0QAUW] = 30,000 &HOI0)EHIOM &H008 MLOlE6Q|S;CM)ANGIM)
2} M0 @RS W EHEH B @O6M. H000)H00M TVadafla) alkdE1H06Mo GENINAED YOS O aldHo BABeI0MY
M0HC180)AU0M @RELIA)® GRAVIIRM’ Gand0qY @MBILEcaIQALs @RWE:000)88®OWBlee)o.

33021a8 0O af)ld CHOBaRe aldlaflesnm®mo B3A2LIMY @PSEEIY V1M aIT® &GO oo
¢R0e0}OS Gald GOAINQ|S)EOMMEM)o @AVIARAE &HmMaVAEAIQA Boal GaNIOQY, GIVOAUYME3 Gand0aV(S]
awlailat®@ @@L, 6@30008] all. 8. afam AleILVODIGE LIGLAOEHNENB@YAIEM.

Dl@l® WAVaIAIWITEDHo LIEIEHIAMM)o @PAIWIAID TVa0I(@E@BUE MLIC @BV BBALINTV)HUB B0)
@006MalvdoLl)o TUIH:Elee)Mm®el.

80600 B3RO0 3OS aBOMEILN0 §a0M)EAAILD MINEIGE MIGMNO HaUaLUBAS mIoesled Mo
@@ela))? @MU’ canooqy &HeMavdeagd 80an1MV0)0S Galeled @Rela|}9@led @o0oanmm mluwilom
O)&Te088 WIeodd (Woadg Mom(BAIAV] @RSEN0 HalEQMRM)o M)(Bal(@OMIG3 ®Q0osslw mluailm
DO BHWVNENSS (alolNlle: DSMIS] DBBSBHO H2IGYENBMIA06EM.

adeanmiloal @lo)OMENGSI3 $H000)@0000 Bal)MME0VCICEHMMOEM).

olil® WaadlWTenssled aigla) B322IaV&»W8 Mlilo TAO E@RAVIZRAE G0y GEMIVAEAIQEOO
@PEGa0o BRUWIHHO0AISIAMIN VEBLONIVLOEMI @REAJIU8 A0OROOVIZBS HOI0)HIOOS TVLOATIRLYGIITE @OM)
a1B1GUOWIBe) MM @6N).
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1B, #5008 @01 dla allalce ARVIVWIV $»000)&H00e@ allel M omled @ROTWIE9) MMl RV LIEla]
3 dlavomlmeo 200-003 2)(Ba|(@O®]E3 VIRI® 20DIHVIGE HO00}HIOM EHOZ TVASHI0}20W] H»00A
Safleseme®oem. ERO®IG Al¥al AUOYOD)MaldHo &000)B08 Tadafla] MO®(Balio TVALHO ClERIV 8
BEMBYOHGMMM)o S 6RO H000)@&0003 MaFiESOTMOUIGIMICG )M BECLIIY §21Y)BEWI  EENEIA O
BRARI M) &H M GRoBIl MAH)®Hewo 29 alwomled ¢Roell §a21Y)GHEWI H2IQY)AN @M. GV @)elo
TMVBHHICICRITHH DENBIHYAN MatiSo MIHOMYAIM @O0 NIOELTVOMIGYINM)o @RLINAMaldHo Sl Matiso
B000)HO0HF TLNIAIOROWD AUNTOSHSEIE3 Mlanlo 0aImy) Glenad]l MVA(ald000 MDVSOBHMN @RIV G1B6)o.

4. ANROIQIH)AN &H000)HI0M G008 @)d WNS 10% aload Wl 5,00,000 ©al@Gan0aMBM ©aVG Y191
@RSV EHEMRB@oM. Sl OIS0l @)® 5008 cRoell @PAIMIMla] $000)H00OM MIALY® ®I5eq]|S;O

VOIMIGUaHo Ao MIBIOH: MBIV @H)0.

5. &000)B0000 MWl MsOMWI5)88 AN @ W H008 00 WlWITd @RMIOWIMeq]S)Cm) A0
al0S)BROE]. DHHOOLOMIT3 @RHAICVIBOW TVAMal(@o &H0I@ BaflS}aAN TVAVED MGIEHEMB@OE).

16. 38020 @OM@IM)EUWatto MIOBH TMonITWla] eIElEn)aN WIH®OI0) QANUIBIMEBBlo dVI1H:A1Ee) D@L

7. 008 eIElenItm #000)300)0s MlomBalje AlRVIWIV &000)@000 B3I MuHleae|S)OTIVGIM)EUDaHo
®O1OS MBI @I6M).

18, algl® @1 $0emlaflgiss ¢R0elw)es @R8Al afd:EBWo MO(@AIM. MSafleldn)an TVAWO @RS Ao
aBQ#9)02{leN &8 QENBIG)M oM. VIIAMN @Rsalenss ¢Roell §a1Q)aI0Md &000)E0008 MNIoELY TR
mowlalen)o.

19.  ®008 (alHOOMBB CGROLIWIOS @) OGN0 GRWIRIWIHER0 @AMHHFELIW] G000)d»00003 @RGAIGH (10000
eowlemi ¢ano0qy 820018 GaeRIaeAla] M@ Mluaile 20oye0lenss milefload @rSITLNOM O3
008 QIAUMNVIT al0MDIFIBS CAYR)BHS}OSV)0 HMING ]38 HM®)0 @RSITLOOMOETIENe MEH}AN@IE.

20.  H0OB @) HOIOYBHO0N EGBUTVOTIBI® BREHVENEICRITSEH anME (SOMAVaN@ 2EAIM BOMED MTIH)HV)BS).

21, S8 alosm GRG0 AlRWVIWOB)IM 3BARINAV}H:00M TVBEH0V)MOWV] sMIS] Ba] OGO OSSO
Alaimo  @RYEoEICHNMBM)0 OSMEA 1/2018 M@ HSMBA 17/2018 AlPOWIBsAIVIOL! GRoLlle:ud 2018 oW @OMVo 31-0)
@PAITVIMa flesnemB@)@oeMm. HSemea@ 18/2018, 19/2018 og)avlaidloel ¢Roeld:ud 31-8-2018-M)o @RAITVOMlaflesn6ns
@)206M. @APOGIMGWaHo B0} HIVEMAIWILN TVAWe MISIM@HM@EL 6Roell @)saE3)an e 10Qo
QIO)OMQI0M MITWe]S 26BJ0NMUNABHEY @PWIBH000 RNV GEH)MN o6

22, H)5)®@3 alale@BW @YLIaP GIVOHIG3 Gano0mi(s] wWlalaumled MleMNO @RELIANP H2l@BMMA@ CGIVIAHYG3
€an00M(s] 90Ul 80anIMVI@d MIGINO LIBYAIEIANIEN).

No. A3-27/2018. 8th January 2018.

Separate sealed tenders are invited from the eligible A,B,C class contractors registered in the forest department
in pursuance of G.O. (Ms.) No. 26/2017/F&WLD dated 20-5-2017 for execution of works detailed in tender No. 1/2018
to tender No. 19/2018 attached below. The tenderer is bound to comply with the terms and conditions in force, besides
the conditions that will be framed by the Govt. from time to time. Tender documents and schedules are available in the
office of the undersigned on payment noted against scheduled below during working hours from 1-2-2018 to 16-2-2018
up to 1 p.m. Tender form can be downloaded from the Website of Kerala Forest & Wildlife Department
(www.forest.kerala.gov.in). If the downloaded forms are used, cost of tender documents for each work noted below
should be remitted before the office of the undersigned in Demand Draft in favour of Assistant Conservator of Forests,
Social Fcrestry, Alappuzha payable on any Scheduled/Nationalized Bank at Alappuzha along with Part I tender. Tender
documents will not be sent by post. Tenders completed in all respect with the prescribed EMD and preliminary agreement
in Stamp Paper will be received up to 2.30 p.m. on 16-2-2018. If day of tender happened to be holiday, the tender will
be held on the next working day at the same time. If the tender could not be executed due to any other reasons the
tender will be held on 23-2-2018, 3 p.m. If the alternate day on 23-2-2018 is happened to be a holiday the tender will
be held on the next working day at the same time.

Gaz. No. 6/2018/DTP (Forest).
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Tender No. and Number of
Name of Name of Work with Name of seedlings/Extent Cost of tender — EMD
Range Probable Amount Area Approximate Jorm )
of Contract b N
(1) @) (3) (4) (5) (6)

Social Forestry 1/2018—Raising 25000 Nos. Muthukulam 25,000 740 + GST 12% 9,250
Range, Chenagnuur  of Vetiver poly bags seedlings Block

under Vembanadu Wetland

Conservation during 2017-18 &

2018-19—" 3,70,000
Social Forestry 2/2018—Raising 25000 Nos. Thycattussery 25,000 740 + GST 12% 9,250
Range, Alappuzha of Vetiver poly bags seedlings Block

under Vembanadu Wetland

Conservation during 2017-18 &

2018-19—= 3,70,000
Social Forestry 3/2018—25000 Nos. of Muthukulam 25,000 680 + GST 12% 8,500
Range, Chenagnuur basketted seedlings of Block

Forestry species for planting

in Agricultural land under

Wetland Conservation during

2017-18 & 2018-19—" 3,40,000
Social Forestry 4/2018—25000 Nos. of Thycattussery 25,000 680 + GST 12% 8,500
Range, Alappuzha basketted seedlings of Block

Forestry species for planting

in Agricultural land under

Wetland Conservation during

2017-18 & 2018-19—" 3,40,000
Social Forestry 5/2018—25000 Nos. of Aryad Block 25,000 680 + GST 12% 8,500
Range, Alappuzha basketted seedlings of Forestry

Forestry species for planting

in Agricultural land under

Wetland Conservation during

2017-18 & 2018-19—" 3,40,000
Social Forestry 6/2018—25000 Nos. of Kanjikuzhy 25,000 680 + GST 12% 8,500
Range, Alappuzha basketted seedlings of Forestry Block

species for planting in

Agricultural land under

Wetland Conservation during

2017-18 & 2018-19—" 3,40,000
Social Forestry 7/2018—Mangrove Associate Muthukulam 25,000 680 + GST 12% 8,500
Range, Chenagnnur  species 25000 Nos. of basketted Block

seedlings for public distribution
under Wetland Conservation
during 2017-18 & 2018-19—
~ 3,40,000
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Social Forestry 8/2018—Mangrove Associate Aryad Block 25,000 680 + GST 12% 8,500
Range, Alappuzha species 25000 Nos. of basketted

seedlings for public distribution

under Wetland Conservation during

2017-18 & 2018-19—" 3,40,000
Social Forestry 9/2018—Mangrove Associate Thycattussery 25,000 680 + GST 12% 8,500
Range, Alappuzha species 25000 Nos. of basketted Block

seedlings for public distribution

under Wetland Conservation during

2017-18 & 2018-19—" 3,40,000
Social Forestry 10/2018—Mangrove Associate Kanijikuzhy 25,000 680 + GST 12% 8,500
Range, Alappuzha species 25000 Nos. of basketted Block

seedlings for public distribution

under Wetland Conservation during

2017-18 & 2018-19—" 3,40,000
Social Forestry 11/2018—Mangrove Associate Pattanakkadu 25,000 680 + GST 12% 8,500
Range, Alappuzha species 25000 Nos. of basketted Block

seedlings for public distribution

under Wetland Conservation during

2017-18 & 2018-19—" 3,40,000
Social Forestry 12/2018—Mangrove species Muthukulam 10,000 800 + GST 12% 9,900
Range, Chenagannur 10000 Nos. of basketted Block

seedlings for public distribution

under Wetland Conservation during

2017-18 & 2018-19—" 3,96,000
Social Forestry 13/2018—Mangrove species Aryad Block 10,000 800 + GST 12% 9,900
Range, Alappuzha 10000 Nos. of basketted

seedlings for public distribution

under Wetland Conservation during

2017-18 & 2018-19—" 3,96,000
Social Forestry 14/2018—Mangrove species Kanjikuzhy 10,000 800 + GST 12% 9,900
Range, Alappuzha 10000 Nos. of basketted Block

seedlings for public distribution
under Wetland Conservation during
2017-18 & 2018-19—" 3,96,000
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Social Forestry 15/2018—Mangrove species Pattanakkadu 10,000 800 + GST 12% 9,900
Range, Alappuzha 10000 Nos. of basketted Block

seedlings for public distribution

under Wetland Conservation during

2017-18 & 2018-19—" 3,96,000
Social Forestry 16/2018—20000 Nos. of basketted  Muthukulam 20,000 570 + GST 12% 7,100
Range, Chengannur  seedlings for Calorific value species Block

public distribution under

Wetland Conservation during

2017-18 & 2018-19—" 2,84,000
Social Forestry 17/2018—20000 Nos. of basketted Pattanakkadu 20,000 570 + GST 12% 7,100
Range, Alappuzha seedlings for Calorific value species Block

public distribution under

Wetland Conservation during

2017-18 & 2018-19—" 2,84,000
Social Forestry 18/2018—Raising 10000 Nos. of Veliyanadu 10,000 760 + GST 12% 9,500
Range, Alappuzha Casuarina bigger basketted Block

seedlings under Vembandu Wetland

Scheme for distribution during

2018-19—" 3,80,000
Social Forestry 19/2018—Raising 10000 Nos. of Muthukulam 10,000 760 + GST 12% 9,500

Range, Chengannur

Casuarina bigger basketted Block
seedlings under Vembandu Wetland

Scheme for distribution during

2018-19—" 3,80,000

Date from which tender forms will be available—From 1-2-2018 to 16-2-2018 upto 1 p. m.

Date and time upto which tenders to be received—16-2-2018 upto 2.30 p. m.

Date and time for opening the tender—16-2-2018 at 3 p. m.

Alternative tender date

Date from which tender forms will be available—23-2-2018 upto 1 p. m.

Date and time upto which tenders to be received—23-2-2018 upto 2.30 p. m.

Date and time for opening the tender—23-2-2018 at 3 p. m.

The quantity mentioned in the above tables are approximate. The undersigned reserves all rights for

cancellation of any work at any time without further intimation. All the prevailing conditions for tender are applicable

for this tender also.
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11.

12.

Special Tender Conditions

The cost of tender forms once paid is not refundable on any account, nor will the amount be adjusted towards
cost of any other tender forms.

The tender form shall be used only by the person in whose name it is issued and for the work specified in the
schedule attached to the tender form.

Before submitting the tender, the tenderer is expected to study and scrutinize all the conditions in the
agreement to be executed, the draft of which can be had for perusal at the Divisional Forest Office on any
working day during office hours. They are also requested to study the detailed tender conditions attached to the
tender document. No plea of ignorance of the agreement conditions received after putting in the tender will be
entertained.

Before submitting the tender, the tenderer shall visit the area of work to study all the field conditions and
nature of work and quote his rate accordingly. No enhancement in rate due to any reason will be entertained
thereafter.

The tenderer shall quote in the appropriate column in the tender a firm percentage of the basic rate per
Number in figures as well as in words also. Lower of the same only be considered valid and shall be binding
on him/her. If the Kerala Forest Department feels that the total amount quoted is unworkable due to variance
to the lower side to an abnormal level with Kerala Forest Department basic rate, the tenderer may be required
to furnish satisfactory explanation on the above respect. In such an event, the Kerala Forest Department has the
option to collect a special/ extra security deposit to the tune of 10% of the quoted amount subject to
maximum of ~ 30,000 from the tenderer before issuance of confirmation orders. If the explanation furnished
is not found satisfactory or no explanation is furnished, the Assistant Conservator of Forest, Social Forestry,
Alappuzha has the right to deny the offer of work to the tenderer even though he/ she is the lowest tenderer.

The tenderer shall submit the filled up tender form together with all the pages in tact in sealed cover addressed
to “The Assistant Conservator of Forests, Social Forestry Division, Alappuzha” and superscribed Tender for
(Name of work)..................... in ... Range so as to reach him in his office at specified date and time.
If the date fixed for acceptance of tender happens to be holiday the tenders will be accepted on the next
working day at the same hour.

Tender received after the specified date and time or received without the requisite enclosures or tenders not
written up proper order or form will not be honored.

Each tender shall be accompanied by a preliminary agreement in stamp paper along with an EMD as Demand
Draft of a Nationalized/Scheduled Bank payable at Alappuzha for the amount noted against each work as noted
in the schedule above. The Demand Draft should be in favour of Assistant Conservator of Forests, Social
Forestry Division, Alappuzha.

All the corrections in the tender form shall be initialed by the tenderer himself.

The tenders received in due time will be opened by the Assistant Conservator of Forests his deputy at his
office in the presence of such of the tenderers present on that occasion.

The lowest tender ordinarily be accepted, but the authority competent to accept the tender reserves to himself
the power of accepting or rejecting any tender without assigning any reason thereof.

The tenderer whose tender is accepted will be informed regarding acceptance of his tender by a confirmation
order issued by the registered letter bearing the address mentioned in the tender. The successful tenderer,
within three days of receipt of confirmation of his tender, shall have to execute an agreement in the prescribe
form on a proper non judicial stamp paper (worth ~ 200). If the contractor fails to execute the agreement the
tender will be cancelled and the Earnest Money Deposit submitted by the tenderer shall stand forfeited to the
Kerala Forest Department. The work will be retendered at the risk and cost of the tenderer or through any
other manner (including through the next higher tenderer). The loss , if any, to the Govt. consequent to the
default, if not paid by the defaulter within a reasonable time specified by the Assistant Conservator of Forests,
shall be treated as arrears on public revenue to be recovered from the defaulter under the provisions of the
Kerala Revenue Recovery Act 1968 and in such other manner as the Govt. may deem fit. The defaulter
however will not be entitled for gain, if any.
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13.  The successful tenderer while signing the agreement shall furnish a security deposit for an amount equal to 10
per cent of the total probable amount of contract, limited to a maximum of ~ 5,00,000. The security deposit

will be released only after the successful competition of the contract work and after producing the Non
liability certificate from the concerned officers.

14.  The successful tenderer shall give an undertaking at the time of execution of agreement that he shall not sell,
mortgage or otherwise alienate the properties covered by the solvency certificate during the currency of the
contract.

15. The post offers and representations sent, after receipt of tender in respect of the work shall at no account be
considered,

16. The EMD of the unsuccessful tenderers will be returned as soon as possible after the tenders are finalized.
17.  The quantities of work shown in the schedule are approximate and it may vary on actual execution of work.

18.  The quantity shown in the tender schedule are approximate. The actual extend of the contract area may vary as
per the final survey report, which will be binding on the successful tenderer.

19. Part payment in two or more installment on specific request and on submission of bill in the prescribed
format at the stage prescribed in the agreement conditions attached with tender schedule.

20. Payment towards the work will be made through account transfer only.

21. The works mentioned in the schedule should be started on the next day of the date of entering into contract
with the Department be pledging the performance security Works in tender No. 1/2018 to Tender No. 17/2018
should be completed before 31-5-2018 and works in Tender No. 18/2018 and Tender No. 19/2018 should be
completed before 31-8-2018.

22.  Further details can be had from the office of the Assistant Conservator of Forests Social Forestry Division
Alappuzha, Social Forestry Range Office Alappuzha & Chengannur.

(Sd.)

Office of the Assistant Conservator of Forests, Assistant Conservator of Forests
Social Forestry Division, Alappuzha. (For and on behalf of the Governor of Kerala).
G®HISWo GAVIaHYBD Gan20aV(s] awlailatad
B330Im aldavyo
MNUB af)@V.af)ad. 3-32/2018. 2018 RMYQAUG] 10.

CH080 QMo Ad)afld 0R1qd o1V 1588 B3 gomoal =1.8. (afjo.apay.) maud 26/17/
afafl & AW6NIL).af)@3.AW1 @I 20-5-2017 (ald000 MIEIONG3 GWONIEOW ‘af).enl.aul’ oMY &»000)8:00lad MlaMo @oeY
algle [-@8 allaidlen)an (aalyemle:d §21Qan@Ia) G320 &HUEMISN)aN). &HOI0)E0008 alMo Alkaflcd dlelallenssm)o,
MWABH9038 20NV (aloenNIely ON]IT OHONB}AIO}IN @AW af) 210 MINITMW M HBJo AUSAUMVOBHBlo aldeil #9) 1o
EIOELYMLNEOEM. BARARINMY (alMOEME@BS)0 BACLINMY HaUWY)B)®HBlo MIOY BafllElen)Mm 96310V aLNOM Banlmilcd
mIamyo (alaiyom] BlaiqueBsIed 21 MO} @M. MO (BAIjo aHWWBAUS MI0EIT3 MIEGMI HaloM)EARIA! 6NI0BIT3
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Wlaodd (Woaldg af)S)EHnemB®oeM. B3RS Gand0CIOd aflel alemacewo AWlnoad (WoaAQOEWO @RSWEHININ@OEM.
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15.
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17.
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No. SF3-32/2018. 10th January 2018.

Sealed tenders are invited from the eligible A,B,C class contractors registered in the forest department in
pursuance of G.O. (Ms.) No. 26/2017/F&WLD dated 20-5-2017 for execution of works noted in schedule I to XIV
detailed below. The tenderer is bound to comply with the terms and conditions in force, besides the conditions that will
be framed by the Govt. from time to time. Tender documents and schedules are available in the office of the
undersigned on payment noted against scheduled below during working hours from 10-2-2018 to 17-2-2018 up to 1 p.m.
Tender form can be downloaded from the website of Kerala Forest & Wildlife Department (www.forest.kerala.gov.in).
If the downloaded forms are used, cost of tender documents for each work noted below should be remitted before the
office of the undersigned in Demand Draft in favour of Assistant Conservator of Forests, Social Forestry, Kottayam
payable on any scheduled/Nationalized Bank at Kottayam along with Part I tender. Tender documents will not be sent by
post. Tenders completed in all respect with the prescribed EMD and preliminary agreement in Stamp Paper will be
received up to 2.30 p.m. on 17-2-2018. If day of tender happened to be holiday, the tender will be held on the next
working day at the same time. If the tender could not be executed due to any other reasons the tender will be held on
20-2-2018, 3 p.m. If the alternate day on 20-2-2018 is happened to be a holiday the tender will be held on 22-2-2018

at the same time.

Name of Name of Name of  Number of Probable Cost of EMD
Division Work Area  Seedlings/Extent Amount of tender N
Approximate Contract form
(1 (2) (3) (4) (5) (6) (7
SCHEDULE—I
Social Forestry Raising 10000 Nos. Vaikom 10000 3,94,900 790 + GST 12% 9,873
Division, of Mangrove seedling
Kottayam (in bamboo cuttings)
ScHEDULE—II
Social Forestry Raising 10000 Nos. T. V. Puram 10000 3,94,900 790 + GST 12% 9,873
Division, of Mangrove seedling
Kottayam (in bamboo cuttings)
ScHEDULE—III
Social Forestry Raising 10000 Nos. Kumarakom 11000 4,40,000 880 + GST 12% 11,000
Division, of Mangrove seedling
Kottayam (in bamboo cuttings)
SCHEDULE—IV
Social Forestry Raising Agro Forestry Kaipuzhamuttu 25000 3,74,000 748 + GST 12% 9,350
Division, Mangrove associate
Kottayam seedlings (in poly bags)
SCHEDULE—V
Social Forestry Raising Agro Forestry Udayanapuram 25000 3,74,000 748 + GST 12% 9,350

Division,
Kottayam

Mangrove associate
seedlings (in poly bags)
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(D (2) (3) (4) (%)
ScHEDULE—VI
Social Forestry Raising Agro Forestry Vechoor 25000 3,74,000
Division, Mangrove associate
Kottayam seedlings (in poly bags)
ScHEDULE—VII
Social Forestry Raising Agro Forestry Alinchuvadu 25000 3,74,000
Division, Mangrove associate
Kottayam seedlings (in poly bags)
ScHEDULE—VIII
Social Forestry Raising Agro Forestry Palliparampu 25000 3,74,000
Division, Mangrove associate
Kottayam seedlings (in poly bags)
ScHEDULE—IX
Social Forestry Raising Agro Forestry Pulichuvadu 25000 3,74,000
Division, Mangrove associate
Kottayam seedlings (in poly bags)
SCHEDULE—X
Social Forestry Raising Agro Forestry Puthuchira 18000 2,70,500
Division, Mangrove associate
Kottayam seedlings (in poly bags)
ScHEDULE—XI
Social Forestry Raising Calorific Vaikom 25000 3,74,000
Division, value seedlings
Kottayam (in poly bags)
ScHEDULE—XII
Social Forestry Raising Calorific Vypinpady 25000 3,74,000
Division, value seedlings
Kottayam (in poly bags)
ScHEDULE—XIIIT
Social Forestry Raising Calorific Vechoor 19000 2,85,000
Division, value seedlings
Kottayam (in poly bags)
ScHEDULE—XIV
Social Forestry Raising Vetiver Vaikom 31000 3,10,000

Division,
Kottayam

seedlings
(in poly bags)
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Date from which tender forms will be available—17-2-2018 upto 12 Noon.
Date and time upto which tenders to be received—17-2-2018 upto 2.30 p. m.

Date and time for opening the tender—17-2-2018 at 3 p. m.

Alternative tender dates
Date from which tender forms will be available— 20-2-2018 upto 12 Noon.
Date and time upto which tenders to be received—20-2-2018 upto 2.30 p. m.
Date and time for opening the tender—20-2-2018 at 3 p. m.
Date from which tender forms will be available— 22-2-2018 upto 12 Noon.
Date and time upto which tenders to be received—22-2-2018 upto 2.30 p. m.
Date and time for opening the tender—22-2-2018 at 3 p. m.

The quantity mentioned in the above tables are approximate. The undersigned reserves all rights for
cancellation of any work at any time without further intimation. All the prevailing conditions for tender are applicable

for this tender also.
Special tender conditions

1.  The cost of tender forms once paid is not refundable on any account, nor will the amount be adjusted towards
cost of any other tender forms.

2.  The tender form shall be used only by the person in whose name it is issued and for the work specified in the
schedule attached to the tender form.

3. Before submitting the tender, the tenderer is expected to study and scrutinize all the conditions in the
agreement to be executed, the draft of which can be had for perusal at the Divisional Forest Office, Kottayam
on any working day during office hours. They are also requested to study the detailed tender conditions
attached to the tender document. No plea of ignorance of the agreement conditions received after putting in
the tender will be entertained.

4. Before submitting the tender, the tenderer shall visit the area of work to study all the field conditions and
nature of work and quote his rate accordingly. No enhancement in rate due to any reason will be entertained
thereafter.

5.  The tenderer shall quote in the appropriate column in the tender a firm percentage of the basic rate per
Ha/Numbers in figures as well as in words also. Lower of the same only be considered valid and shall be
binding on him/her. If the Kerala Forest Department feels that the total amount quoted is unworkable due to
variance to the lower side to an abnormal level with Kerala Forest Department basic rate, the tenderer may be
required to furnish satisfactory explanation on the above respect. In such an event, the Kerala Forest
Department has the option to collect a special/ extra security deposit to the tune of 10% of the quoted amount
subject to maximum of ~ 30,000 from the tenderer before issuance of confirmation orders. If the explanation
furnished is not found satisfactory or no explanation is furnished, the Assistant Conservator of Forest, Social
Forestry, Kottayam has the right to deny the offer of work to the tenderer even though he/ she is the lowest
tenderer.

6. The tenderer shall submit the filled up tender form together with all the pages in tact in sealed cover addressed
to “The Assistant Conservator of Forests, Social Forestry Division, Kottayam” and superscribed “Tender for
(Name of work).......ccceeueuee in Kottayam Division Range so as to reach him in his office at specified date and
time. If the date fixed for acceptance of tender happens to be holiday the tenders will be accepted on the next
working day at the same hour.

7.  Tender received after the specified date and time or received without the requisite enclosures or tenders not
written up proper order or form will not be honored.
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8.

11.

12.

13.

14.

15.

16.
17.
18.

19.

20.

21.

22.

Each tender shall be accompanied by a preliminary agreement in stamp paper along with an EMD as Demand
Draft of a Nationalized/Scheduled Bank payable at Kottayam for the amount noted against each work as noted
in the schedule above. The Demand Draft should be in favour of Assistant Conservator of Forests, Social
Forestry Division, Kottayam.

All the corrections in the tender form shall be initialed by the tenderer himself.

The tenders received in due time will be opened by the Assistant Conservator of Forests or his deputy at his
office in the presence of such of the tenderers present on that occasion.

The lowest tender ordinarily be accepted, but the authority competent to accept the tender reserves to himself
the power of accepting or rejecting any tender without assigning any reason thereof.

The tenderer whose tender is accepted will be informed regarding acceptance of his tender by a confirmation
order issued by the registered letter bearing the address mentioned in the tender. The successful tenderer,
within three days of receipt of confirmation of his tender, shall have to execute an agreement in the prescribed
form on a proper non judicial stamp paper (worth ~ 200). If the contractor fails to execute the agreement the
tender will be cancelled and the Earnest Money Deposit submitted by the tenderer shall stand forfeited to the
Kerala Forest Department. The work will be retendered at the risk and cost of the tenderer or through any
other manner (including through the next higher tenderer). The loss, if any, to the Govt. consequent to the
default, if not paid by the defaulter within a reasonable time specified by the Assistant Conservator of Forests,
shall be treated as arrears on public revenue to be recovered from the defaulter under the provisions of the
Kerala Revenue Recovery Act 1968 and in such other manner as the Govt. may deem fit. The defaulter
however will not be entitled for gain, if any.

The successful tenderer while signing the agreement shall furnish a security deposit for an amount equal to 10
per cent of the total probable amount of contract, limited to a maximum of ~ 5,00,000. The security deposit
will be released only after the successful completion of the contract work and after producing the Non liability
certificate from the concerned officers.

The successful tenderer shall give an undertaking at the time of execution of agreement that he shall not sell,
mortgage or otherwise alienate the properties covered by the solvency certificate during the currency of the
contract.

The post offers and representations sent, after receipt of tender in respect of the work shall at no account be
considered.

The EMD of the unsuccessful tenderers will be returned as soon as possible after the tenders are finalized.
The quantities of work shown in the schedule are approximate and it may vary on actual execution of work.

The quantity shown in the tender schedule are approximate. The actual extend of the contract area may vary as
per the final survey report, which will be binding on the successful tenderer.

Part payment in two or more installment on specific request and on submission of bill in the of prescribed
format at the stage prescribed in the agreement conditions attached with tender schedule.

Payment towards the work will be made through account transfer only.

The works mentioned in the schedule should be started on the next day of the date of entering into contract
with the Department be pledging the performance security. Works in schedules I to XVI should be completed
before 31-5-2018.

Further details can be had from the office of the Assistant Conservator of Forests, Social Forestry Division,
Kottayam, and Social Forestry Range Office, Kottayam.

(Sd.)

Office of the Assistant Conservator of Forests, Assistant Conservator of Forests
Social Forestry Division, Kottayam. (For and on behalf of the Governor of Kerala).
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No. E-2277/2017. 12th January 2018.

Separate sealed tenders are invited from the eligible A, B and C class forest contractors registered in the Forest

Department in pursuance of G. O. (Ms.). No.26/2017/F&WLD dated 20-5-2017 for execution of forestry works
mentioned in the schedule below. The tenderer is bound to comply with the terms and conditions in force, besides the
conditions that will be framed by the Government in future in connection with this tender. Tender documents and tender
schedules are available in the office of the undersigned. The filled up and sealed tenders will be accepted at the office
of the undersigned by post or any approved courier service.

SCHEDULE
SI. Name of Quantity PAC  EMD Cost of tender
No. Range Tender No. and Name of work (in lakhs) form
1 Marayoor 28/2017-18—Maintenance of trek Paths in 20 Km. 1.60 4,000 500 + GST
NSR-I, NSR-II, SR-52 during 2017-18
2 Kanthalloor 29/2017-18—Maintenance of trek Paths in 15 Km. 1.70 4,250 500 + GST
KSR-I, KSR-1II, VSR-I during 2017-18
3 Marayoor 30/2017-18—De-silting of Check dams/ 7 Nos. 0.70 1,750 500 + GST
waterholes at various places in Marayoor
Range during 2017-18
4 Kanthalloor 31/2017-18—De-silting of Check dams/ 3 Nos. 0.30 750 300 + GST
waterholes at KSR-I and KSR-II in
Kanthalloor Range during 2017-18
5 Marayoor 32/2017-18—Gully plugging at Manjappetty 100 M? 1.00 2,500 500 + GST
and Kozhippanna area in Marayoor Range
during 2017-18
6 Marayoor 33/2017-18—Maintenance of trek Path 8 Km. 0.96 2,400 500 + GST

from Kozhipana to Pobson gate in Marayoor
Range during 2017-18

Class of Contractors— C and above.
Period of completion of work—1 Month.

Date till which the tender forms will be available—16-2-2018 up to 1 p. m.

Gaz. No. 6/2018/DTP (Forest). 241
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10.

11.

12.

Last date of receipt of tender—16-2-2018 up to 3 p. m.
Date of opening of tender—16-2-2018, 3.30 p. m.

TENDER CONDITIONS

Tender form and other details can be obtained from the Divisional Forest Officer, Sandal Division, Marayoor
on payment of cash or by Demand Draft drawn in favour of Divisional Forest Officer, Sandal Division,
Marayoor on any scheduled or Nationalized Bank payable at Marayoor towards cost of tender form. Tender
forms can be downloaded from the website of Kerala Forest Department www.forest.kerala.gov.in and if the
forms are downloaded from the website the cost of tender form should be attached Demand Draft drawn in
favour of Divisional Forest Officer, Sandal Division, Marayoor on any scheduled or Nationalized Bank
payable at Marayoor. The cost of tender forms once paid is not refundable on any account, nor will the
amount adjusted towards the cost of any other tender forms.

The tender form shall be used only by the person in whose name it is issued and for the work specified in
the schedule attached to the tender form.

Before submitting the tender, the tenderer is expected to study and scrutinize all the conditions in
the agreement to be executed, the draft of which can be had for perusal at the Divisional Forest Office on
any working day during office hours. They are also requested to study the detailed tender conditions attached
to the tender document. No plea of the ignorance of the agreement conditions received after submission of
the tender will be entertained.

Before submitting the tender the tenderer shall visit the area of work to study all the field conditions and
nature of work and quote his rate accordingly. No enhancement in rate due to any reason will be entertained
thereafter. The tenderer shall quote in the appropriate column in the tender a firm percentage of the amount
in figures as well as in words. Lower of the same will only be considered valid and shall be binding on him/
her. If the Kerala Forest Department feels that the total amount quoted is unworkable due to variance to the
lower side to an abnormal level with estimated rates, the tenderer may be required to furnish satisfactory
explanation on the above respect. In such an event the Kerala Forest Department shall collect additional
performance security deposit to the tune of 10% of the quoted amount subject to a maximum of ~ 30,000
(Thirty Thousand only) from the tenderer before issuance of confirmation orders. If the explanation
furnished is not found satisfactory or no explanation is furnished, the Kerala Forest Department has the right
to deny the offer of work to the tenderer even though he/she is the lowest tenderer.

The tenderer shall submit the filled up tender form together with all the pages in tact in sealed cover
addressed to The Divisional Forest Officer, Sandal Division, Marayoor and superscribed “Tender for Name
of work......cccceeueee 111 SO Range” so as to reach him in his office at specified date and time. If the date
fixed for acceptance of tender happens to be holiday the tenders will be accepted on the next working day
at the same hour.

Tender received after the specified date and time or received without the requisite enclosures or tenders not
written up proper order or form will not be honored.

~

Each tender shall be accompanied by a demand draft of a Nationalized/Scheduled Bank for =~ ...................
(Rupees) in favour of Divisional Forest Officer, Sandal Division, Marayoor as Earnest Money Deposit for the
work.

All the corrections in the tender form shall be initialed by the tenderer himself.

The tenders received in due time will be opened by the Divisional Forest Officer, Sandal Division, Marayoor
or a person deputed by him at his office in the presence of such of the tenderers present on that occasion.

The lowest tender shall ordinarily be accepted, but the authority competent to accept the tender reserves to
himself the power of accepting or rejecting any tender without assigning any reason thereof.

No tenderer will be permitted to withdraw his offer within three months from the date of opening of the
financial bid.

The tenderer whose tender is accepted will be informed regarding acceptance of his tender by a
confirmation order issued by registered letter bearing the address mentioned in the tender. The successful
tenderer, within three days of receipt of confirmation of his tender, shall have to execute an agreement in
the prescribed form on a proper non judicial stamp paper (worth ~ 200) to be supplied by him at his cost.
If the contractor fails to execute the agreement the tender will be cancelled and the Earnest Money Deposit
submitted by the tenderer shall stand forfeited to the Kerala Forest Department. The work will be
retendered at the risk and cost of the tenderer or through any other manner(including through the next
higher tenderer). The loss if any, to the Government consequent to the default, if not paid by the defaulter
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21.

Divisional Forest Office,
Sandal Division, Marayoor.

mmIQ e-2277/2017.

¢»08 0WadanAds9)calee] alalaem@d canooqy

within a reasonable time specified by the Assistant Conservator of Forests, shall be treated as arrears on
public revenue to be recovered from the defaulter under the provisions of the Kerala Revenue Recovery Act
1968 and in such other manner as the Government may deem fit. The defaulter however will not be entitled
for gain, if any.

The successful tenderer while signing the agreement shall furnish a security deposit for an amount equal to
10 per cent of the total probable amount of contract, limited to a maximum of ~ 5,00,0000 (Rupees five
lakhs only). The security deposit will be released only after the successful completion of the contract work
and after producing the Non Liability Certificate from the concerned officers.

The successful tenderer shall give an undertaking at the time of execution of agreement that he shall not
sell, mortgage or otherwise alienate the properties covered by the solvency certificate during the currency
of the contract.

The post offers and representations sent, after receipt of tender in respect of the work shall at no account
be considered

The EMD of the unsuccessful tenderers will be returned as soon as possible after the tenders are finalized.
The quantities of work shown in the schedule are approximate and it may vary on actual execution of work.

The quantities shown in the tender schedule are approximate. The actual extend of the contract area may vary
as per the final survey report, which will be binding on the successful tenderer.

The payment shall be made after completion of the work.

The works mentioned in the schedule should be completed in the time period specified in the schedule.
No extension of time will be allowed.

Further details can be had from the office of the Divisional Forest Officer, Sandal Division, Marayoor or
from Office of the Range Forest Officer, Marayoor/Kanthalloor.

AFSAL AHAMED,
Divisional Forest Officer.
(For and on behalf of the Governor of Kerala).

3d0ana’ alouyo (1) (2) €))

2018 &M)QIG] 12. 4 37/2017-18—2017-18 aQLOOUOD]d: QUBaH

1@ S0 ENAd ©0W N3 ag)Ll) &) ¢

32001008 ®06¢ aNaIole9)MN GRIENHWB B0060 SO0 BON O 80} omal eaudamd
9210 ®) ®1389)MGIMOW] ®ITIalOy DB CWON OOV &omioag MIdomosmo—" 0.67 LldHo 1,750
=AW ¢3»06Md(S0HSBR00IGE Mlam)o MG Bl ® 5 38/2017-18—2017-18 QLOMIO]H QIGaH
B30T &BE HHE]2)OS0BBYMN). O®1@ S0 end 600 eN@ alsymil
GOWE®  B0) a0®A Ql0a] CARAUOT
(B2 ®©SMR@ mmIn)o ¢RLIW)OS mlo®(Balyo WBomosmo—" 0.75 EldMo 1,900
mmId ailaioQljo @RS®EHGE M)HW)o b
6  39/2017-18—2017-18 ALOMUOD1H QUBGH
Q) (2) (3) o1 203 O il @M LIQJ0O0
OO &B0) aD WA Q02| GAVAUE
1 34/2017-18—2017-18 v o mI @16 R o U R
o MI3@06mMo— " 0.75 EldhHo 1,900
QAUBH OMIT  Hommend  eoweaileel
S0MBBB ¢an00qy EIRaUmIGs M@ 7 40/2017-18—2017-18 QLOMIOD]H QUIBaH
DEBJO W AMUO M W3 B9 ¢ alene] 201, o®1@3 2003 ©0WeC3 9D QI TV®3
)20l agMmla)ns MIdemoemo— GOWOD &0) aD®A@ Q0a]  GIRUOF
T 3.70 eleto 9,250 m@ono6mo-" 0.75 LldHo 1,900
2 35/2017-18—2017-18 QLOMUOD 1B QUG H 8 41/2017-18—2017-18 LOMUOM1H QUG H
o138 Hommend eowemiloal »Ho0wd o1 20018 ©0Wed3 caloellmy
avomdawmd dlavdai II-68 =] eoowlead oUW RIVOD B0} aDWA QIda]
Mald0emo—" 1 BléHo 2,500 GPLaU6 ] mldamoemo— " 0.75 BldHo 1,900
3 36/2017-18—2017-18 aQLOAU@D]H QUG 9 42/2017-18—2017-18 ALOMUOD]H QIGaH
O®IG $H0mENd  ©oVemiloal $»o0wW)Ad O H0ENd ©0Wmilad @00 W)d
auoadaw@d  Slavdal  II-@8 @prmielq)oo amomMaw@d  olavdq] [-o8 &)z eeos
BOVWOM &0y eaval ®aldamag BOVWOM H)somlead mIdomoemo—
SJomileag mIBenoemo-" 0.67 eldHo 1,750 S 077 eleMo 1.950

243



6th FeB. 2018]

FOREST DEPARTMENT

286

(1) (2) (3)

10 43/2017-18—2017-18 QLOMUOMIH QUG H
o108 $HoamEend@ ©oWemilcs AN a0
olavdai I-@3  womlaimo
MBO®IO@ Ml@andemo—

S 0.77 eldHo

aLOMBAL @3
20U O
1,950

44/2017-18—2017-18 QLOMUOM 1B QB aH
@3 SHoamend 60 emTd aloz86qls]
8DS 6aloquled 296QI88 TLoROMIW)HS
M@emosmo—

0.50 BldHo 1,250

12 45/2017-18—2017-18 QLOMUOM]H QIBaH
o®1@3 203 eoWealed  @&olaIo0
GOVWOD H»I8OMIOM  MIGEWOEMo—

S 0.50 eldHo 1,250

13 46/2017-18—2017-18 aQLOMUO®1H QIGaH
0@ 203 0V emilcd neom ealg]
BOVWOD H»IsO®IOM  MIGEWOsMo—

S 0.50 eldHo 1,250

14 47/2017-18—2017-18 QLOMUO®]H QIGaH
o®»1@ 203 0w em1Td aVOada®3
olavdq] 51-@8 REBH V)OS @OQ ) Q
alemldud—"

0.50 Bl&Ho 1,250

15  48/2017-18—2017-18 QLOMUO® 1 QUG
o»1@ 20W)3 ©0W e VO ®3
olavdq] 54-08 WMB&HB}OS  @RQB)Q
aleml & ud—"

0.50 Bl&Ho 1,250

adegiomy  Ganooo®lO®@ alel—(Hamaud  1-@
750 + 1. af)aV. 91., (SHAMMIAE 11 2y 15 QAU

T 300 + . a)av. gL, og)ssades 500 + . af)av. Q.

3dcoiomd AVl 189 @RAUIMOIM ®T® ®1Ww)o
qVAWAI0—16-2-2018, 3 M6l

G0e(S085Q8 o “—C and above.
)OI 0MATMIMBS  HOLI0AUIWH—1 A0Vo.

B33°2I0M) GaN00 @B 8o GRILN®OB Mo MWla
alaloe@Bg)o 3802100 ¢ano0emIe@ alleiw)o alladajm
M) @10 &)1 aleMDI WO 26MICVWOIRWAR @RYEWO
@RS O B9)MAUBHE 16-2-2017 o] @6 1 BeMIAUOO DD
80an1avl@d mlan)o elgles)am @moe. ealmioeauglad
Mmoo AWDEMBERIDAU ©2lTO®S}HNMN HSNBAE Ean200m]
EMOOSOqjo @RYWTO3 afleilo MlB)@lwie wlailauemad
(annooq},‘;' 30an0TaV@, VoM@ awlail auad, mowg@—on@
Gal@l@3 af)S}EM@Yo BOWEIT3 M0 @A0W Wlaoag’
(WoafQ ©SMOIEMINSIajo DBBSHN0 H2I1GY B 6.
alj@lafla] BA@22I00V)H 0D
3 2emlawo @D 80anlmilad aulle:dlenam@oem. aldlafla)
B3CRI0MV)H W  @aldellerld  @oow 1\
2)ERIMEVWI @RV U EHPEB@OM. BE2RI0TT Gand0 IO
aflel asas]l ©:0S)HM M AL

16-2-2018-M 0] & 91600

03001 WA

244

B33ce1omy auIld @160)0M GRAMOM ®TV ®1WIW
16-2-2018 ©6OQUBS 3.30-M a0IROIBS S5O0} H00)OS
oML I8 @009 BaflS1SI88 @RWINH0Clewo Slwom
@OW]H00Hq|S)} AN BEBLO Y AVOBMO BACLIO (V) & U3
)0 #9) M ®0 @11 80)o. BALI0M Gan00 O] OMOa]o
Mo ® (6 ayoml |m)ss wlaom” (Woaed ¢ /anley qual
aweejomlg omI® (200lenss «Beo &lelo
BBUAVO@ B @ 6NI0H1E3 1000 QAN  Allw O] el 88 ®)o
@009 B3af1510199)aM GPWI001WOS GaldlL 88 ®)o)
26me0 W10lesnm ®oem. 332210 a1eMInSIajo ~ 200-003
mgtegdL@(omﬂngg (adlezllanal ag)wﬂe)m@" DBRSHN0 62 1GQ6ENS
@o6m. @Pa)AINAOV B3IV} W WOO®I00]®la])o
1500 MoVl M ®OW1GlHn)0. BACLIOTV)MHUE HIO6Mo
CENIOBLYO Q| S} E®OO® M1 MVl 99} AN @1 M8H al)B6m
@RWIB000 ®I6F BaflSIClenam @WIB001WIE8 Mlelal®m
20101 89)0. CGHOB HalO®IAOIDOW Qldh)afl@dmIan)o
@01 HILIEBSIT al}00a]S)aildn)an &003@ AlyaITuNH:Ud
0D Q0RO GR0LiBUWBEN)0 MIOWE20WITIEN)0. BdaRI0MY
@089} 31l oFO@ & 1210 HO06M AIUWIM 6 ald®)
@oal Wlwowl AMOI@ &®MIgS)0m (alaljom] 3laiavo
Mo e e B32%I0m @0 #9)an ®o @10l e)o.
ABO@ & 1L1)0 &HO06M QAIWIG3 16-2-2018-00 @10 @1 W@
B330eI0M MSHHO®]0)MOM3 CAT3 NEIAMD GROLIE: 3OS
B32LI0MY 23-12-2018-GMO 2-3-2018-GMO OOQIMIS 3.30-M
MSOEM M@ OWIB1H9)0.

No. E-2277/2017. 12th January 2018.

Sealed competitive tenders superscribing the name
of the works are invited by the undersigned for and on
behalf of the Governor of Kerala from registered eligible
contractors for the following works.

Si.
No.

Tender No. and
Name of Work with
PAC (in Lakhs)

(2)

34/2017-18—Construction of room and
washroom for women staff in Kanthalloor

Forest Station of Kanthalloor Range during
2017-18—"~ 3.70

EMD

~

)
1

(3)

9,250

35/2017-18—Improvements of Jeep road
inside KSR-II in Kanthalloor Range
during—2017-18—" 1

36/2017-18—Construction of semi
permanent camp shed at Ambalappara in
KSR-I in Kanthalloor Range during
2017-18—~ 0.67

37/2017-18—Construction of semi
permanent camp shed at Ellukuzhi in
Kanthalloor Range during 2017-18—
= 0.67

38/2017-18—Construction of Fire
watch station at Padumbi in Kanthalloor
Range during 2017-18—" 0.75

39/2017-18—Construction of Fire watch
station at Ambalapara area in Marayoor
Range during 2017-18—" 0.75

2,500

1,750

1,750

1,900

1,900
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7 40/2017-18—Construction of Fire
watch station at Ooruvasal area in Marayoor
Range during 2017-18—" 0.75 1,900

8 41/2017-18—Construction of Fire watch
station at Policeshed areca in Marayoor

Range during 2017-18—" 0.75 1,900

9 42/2017-18—Construction of water hole at
Kundakkadu in KSR-I in Kanthalloor Range
during 2017-18—" 0.77 1,950

10 43/2017-18—Construction of water hole at
Santhivanam in VSRI in Kanthalloor Range
during 2017-18—~ 0.77 1,950

11 44/2017-18—Construction of water storage
structure at Palappetty in Kanthalloor Range
during 2017-18—" 0.50 1,250

12 45/2017-18—Construction of water hole at
Karimpaara in Marayoor Range during
2017-18—" 0.50 1,250

13 46/2017-18—Construction of water hole at
Manjappetty in Marayoor Range during
2017-18—" 0.50 1,250

14 47/2017-18—Maintenance of cairns in SR-51
in Marayoor Range during 2017-18—~ 0.50 1,250

15 48/2017-18—Maintenance of cairns in SR-54
in Marayoor Range during 2017-18—" 0.50 1,250

Cost of tender form—" 750 + GST for
SI. No. 1, = 300 + GST for SI. No. 11 to 15 and ~ 500
+ GST for others.

Period of work—2 months for S1. No. 1 and 1
month for all others.

Class for contractors— C and above.

Last date and time for receipt of tender form—
16-2-2018, 3 p. m.

Tender forms and other conditions can be obtained
up to 1 p. m. on 16-2-2018 from the office of the
undersigned on payment of the value of tender forms as
noted above. In case of downloaded tender forms the
cost and GST of tender form shall be remitted in the
form of Demand Draft drawn in favour of Divisional
Forest Officer, Marayoor, payable at Marayoor along with

the filled up tender forms. The filled up and sealed

Gaz. No. 6/2018/DTP (Forest).

tenders will be accepted at the office of the undersigned
up to 3 p. m. on 16-2-2018 by post or any approved
courier service. The value of tender form will not be
refundable. The tenders will be opened by the
undersigned or an officer authorized by him, on the same
day at 3.30 p. m. in the presence of tenderers or their
authorised representatives. If the due date happens to be

a holiday, the next working day will be the due date.

The tender forms are not transferable. The Earnest
Money Deposit (EMD) noted against the works should
be paid along with the tenders by DD/FDR (Cheque will
not be acceptable) pledged in favour of the undersigned
payable at any Nationalized Bank at Marayoor.
Preliminary agreement in Stamp Paper worth ~ 200
should be enclosed with the tender. Incomplete tenders
or tenders without EMD are liable to be rejected without
any notice. The undersigned reserves all the right to
reject any tender without assigning any reasons thereof.
All other conditions prevailing in the Kerala PWD are
applicable to this tender also. If tender does not take
place on 16-2-2018 due to any reason, it will be
conducted on 23-2-2018 or 2-3-2018 at 3.30 p. m.

Divisional Forest Office,
Sandal Division, AFSAL AHAMED,

Marayoor. Divisional Forest Olfficer.

M-83221000 aldaVio
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No. E-2277/2017. 12th January 2018.

The Divisional Forest Officer, Marayoor for and on
behalf of the Governor of Kerala invites online
e-Tenders from registered bidders having a valid
and active registration with PWD for the following
works. Tender documents and tender schedules amy
be downloaded free of cost from the e-GP website
www.etenders.kerala.gov.in.  All bid tender documents
are to be  submitted online only and in the
designation online cover(s)/envelope (s) on the
www.etenders.kerala.gov.in website. Bids
shall be accepted only through online mode
www.etenders.kerala.gov.in website and tenders submitted
manually, through post will not be entertained. Late
online bids will not be accepted.

Tender No. and Name of work with PAC—49/17-18—
Supply Installation, Testing, Commissioning and
Maintenance of Solar Fencing from Kattinadu to
Chanelmedu in Kanthalloor Range—" 8.25 Lakh.

EMD——" 21,000.

Cost of tender form > 1,700 + GST.

Date from which the tender will be available in

website—7-2-2018, 5 p. m. onwards.
Date on which the tender will in
Gazette—6-2-2018.

Clasification of Bidder— D and above.

appear

Last date of receipt of tender—14-2-2018, 5 p. m.
Date of opening of tender—20-2-2018, 12.30 p. m.
Name of Division—Sandal Division Marayoor.
Period of completion of work—1 Month.

Sale of tender documents—Can be download from
the website www.etenders.kerala.gov.in

1. Bidders shall remit the tender document fee and
the Earnest Money Deposit using online payment
option of e-procurement system only and submitted
through the internet online banking of State
Bank of India or through NEFT for other banks.
Bidders opting for NEFT facility of online
payment are advised to exercise this option at
least 72 hours before the closing date of bid to
ensure that payment towards tender document
fees and EMD are credited and a confirmation is
reflected in the e-procurement system. The
online NEFT remittance form provided by
e-procurement system for making a NEFT
transaction is not a payment confirmation. Kerala
Forest Department/NIC/SBT shall not be liable
for any kind of delay in payment status
confirmation.



6th FeB. 2018]

FOREST DEPARTMENT 289

2. Bidders are requested to submit scanned copy of
the following documents—Registration Certificate
duly attested by the Superintending/Engineer
Executive Engineer, PWD, Kerala, EMD
exemption certificate (if any), preliminary
agreement executed in Kerala Stamp Paper worth
~ 200, duly filled up proforma for availing
e-payment by Online. Subsequently the hard
copy of attested copy of Registration Certificate,
EMD exemption certificate (if any), preliminary
agreement in original and tender document would
submitted offline in a sealed cover superscribing
the name of work and tender number to the
office of the Divisional Forest Officer,Sandal
Division, Marayoor through Speed Post/
Registered Post as prescribed in the time
schedule, failing which such tenders will be
rejected.

3. The bidding authority deserves the right to
modify/cancel, any/all bids without assigning any
reason. The Forest Department will not be
responsible for any error like missing of
scheduled data while downloading by the bidder
and non receipt of documents.

4. Any further clarifications on this tender can be
obtained from NIC/the e-tender Helpdesk
number available in the www.etenders.kerala.gov.in
website and from this office during the office

hours. The details regarding e-payment (Bidder’s
bank account number where he/she is having core
banking facility and email ID) should be
submitted along with the tender. Tenders with
out these details will not be accepted. Technical
bid and financial bid shall be submitted in their
respective designated online covers.

5. The Forest Department will not be responsible
for any inconveniences or loss to the Bidder
while uploading/downloading the bid.

6. The tender/bids shall be opened online at the
office of the Divisional Forest Officer, Sandal
Division, Marayoor in the presence of bidders/
their representatives who wish to attend at the
above address. If the tender opening date happens
to be a holiday or non working day due to any
other valid reason, the tender opening process
will be done on the next working day at same
time and place.

7. All other existing conditions related to
e-tendering of Kerala PWD will be applicable in
this tender also.

Office of the Divisional

Forest Officer,
Sandal Division, (Sd.)

Marayoor. Divisional Forest Officer.
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No. D-8817/2017. 11th January 2018.

Sealed competitive tenders are invited from
registered and experienced P.W.D. Contractors for and on
behalf of the Governor of Kerala by the Divisional
Forest Officer, Nemmara for the execution of the
following works shown in the schedule furnished below.
Sealed covers superscribing the name of the work will be
opened in the presence of the available contractors by the
Divisional Forest Officer, Nemmara or any other officer
authorized by him at the stipulated place and time as
shown below. The tender forms will be supplied to the
contractors only on production of their Registration Card,
PAN Card and on payment of the cost and GST of the
tender form. The tender form is not transferable and the
cost of the tender form is non-refundable under any
circumstances.

If the tender could not be conducted on the fixed
day, due to any circumstances, the same will be
conducted on the next working day at the stipulated place
and time.

The EMD noted against for each work should be
paid along with the tender form by Fixed Deposit
Certificates or DD drawn at any Nationalized Bank at
Nemmara in favour of Divisional Forest Officer,
Nemmara. A Preliminary Agreement in the prescribed
format in Kerala Government Stamp Paper worth ~ 200
should be attached with the tender. Incomplete tender or
the tender without the required EMD and preliminary
agreement are liable to be rejected. The Divisional Forest
Officer, Nemmara reserves the right to reject any tender
without assigning any reasons. All the rules and
regulations regarding tender in force in PWD and Forest
Department are applicable to this tender also. The
Divisional Forest Officer will be at his liberty to
exclude any of the works mentioned in the schedule,
from the tender.

The successful tenderer should execute the
agreement and commence the work within 15 days from
the date of receipt of work order. If he fails to execute
the agreement and to execute the work, the works will be
re-tendered at the risk and loss of the original bidder or
execute departmentally. More details of this tender can
be had either from the Office of the Divisional Forest
Officer, Nemmara. This tender notice is also available in
the website of Forest Department (www.keralaforest.org
and www.fmis@kerala.org).

If nobody comes forward and participate in the
tender on 15-2-2018 the same will be conducted on
16-2-2018, 17-2-2018 at the same place and time.

Tender forms for the above tender will be issued till
12 Noon and tender offers will be accepted in the office
of the undersigned till 1 p. m. on the date of tender.
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SCHEDULE
Si. Name of Work with EMD
No. PAC (Approximate) b
(D (2) (3)
1 Installation of solar power fence from
Chemmanampathy to Arasamaruthu (3 Km)
in Kollengode Section of Kollengode
Range during 2017-18—" 5,00,000 12,500
2 Construction of Thalikakkallu Pothamthodu
road concrete in Mangalamdam
Forest Station of Alathur Range
during 2017-18—" 4,40,000 11,000
3 Construction of concrete of
Thalikakkallu camp shed road in
Mangalamdam Forest Station of
Alathur Range during 2017-18—" 1,30,000 3,250
4  Construction of anti-poaching camp
shed at Pokkamada in Kollengode
Section of Kollengode Range during
2017-18—" 4,99,000 12,500
5 Construction of truss on Range
Officers Camp Office building at Nirakkode
in Kollengode Section of Kollengode
Range during 2017-18—" 2,00,000 5,000
6 Balance work of new Range Office
building at Nemmara in Nelliyampathy
Range during 2017-18—" 4,00,000 10,000
Cost of tender form—> 1,000 + GST for Sl. Nos.
1 and 4, ~ 900 + GST for SI. No. 2, ~ 500 + GST for

S1. Nos. 3 and 5 ~ 800 + GST for Sl. No. 6.

Last date and time of supply of tender form—
14-2-2018, 12 Noon.

Last date and time of receipt of tender form—
15-2-2018, 1 p. m.

Date, time and place of opening of tender—
15-2-2018, at 3 p. m on Divisional Forest Office,

Nemmara.

(Sd.)
Divisional Forest Officer.

Office of the Divisional

Forest Officer, Nemmara.
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ladaiyom] FlaIaVEBSIT (aIQyOm] CVAVED  LIBYAI6M.

No. A4-6322/2017. 4th January 2018.

Separate online tenders are invited from eligible A Class contractors registered in the Forest Department in
pursuance of G. O. (Ms.) No. 226/81(F) dated 16-12-1981 for working down Timber, Billets and teak poles
from the marked trees standing in plantations mentioned in the schedule below and transport the timber and poles to the
Government Timber Depot/Depots and Firewood/Billets to Dumping Depot mentioned in the same schedule. The tenderer
is bound to comply with the terms and conditions in force, besides the conditions that will be framed by the Government
in future in connection with this tender. Tender documents and schedules are available in the website :
www.etenders.kerala.gov.in. The Earnest Money Deposit and tender cost for the tender should be submitted through the
Internet online banking of SBI or through NEFT for other banks. For submission of tenders visit the website
www.etenders.kerala.gov.in.

All bid/tender documents are to be submitted online only and in the designated online cover(s)/envelope(s) on
the www.etenders.kerala.gov.in website and tenders submitted manually/through post will not be entertained.
Late tenders also will not be accepted.

Online tenders/bids are to be accompanied with a preliminary agreement executed in Kerala Stamp Paper worth
~ 500. Tenders/bids received online without the scanned copies of relevant documents, preliminary agreement, will not
be considered and shall be summarily rejected. The hard copy of attested copy of Registration Certificate, Bid document,
EMD Exemption Certificate (if any) and preliminary agreement in orginal would be submitted off line subsequently in a
sealed cover superscribing the name of work and tender number to the Office of the Divisional Forest Officer,
Mannarkkad through Speed Post/Registered Post before opening of the tender, failing which such tenders will be rejected.
Any further clarification on this tender can be obtained from NIC/the e-tender Helpdesk number available in the
www.etenders.kerala.gov.in  website and from the office of the Divisional Forest Officer, Mannarkkad during the office
hours. The details regarding e-payment (bidder’s bank account number where he/she is having core banking facility and e-
mail ID) should be submitted along with the tender. Tenders without these details will not be accepted. Technical bid and
financial bid shall be submitted in their respective designated online covers.

The Forest Department will not be responsible for any inconvenience or loss to the bidder while uploading/
downloading the bid.

The successful tenderer should submit a solvency from the revenue authorities or a bank guarantee issued by a
nationalized bank for 10% of the tender amount. The successful tenderer should also execute an agreement in the
prescribed format in a stamp paper worth ~ 500 within 15 days from the date of intimation of acceptance of the tender
after furnishing security deposit equal to 10% of the tender amount or ~ 2,00,000 whichever is more. Post offers as per
the existing rules shall also be entertained. The tenderers quoting rates separately for timber poles, billets and firewood
shall not be entertained under any circumstances. If the notified date of tender happens to be a holiday the tender will be
conducted on the very next working day at same place and time. Details of tender are furnished below in the schedule:
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SCHEDULE
Name of  Name of Plantation No. of Details of produce and Name of Depots to  Estimate
Forest Range with extent trees Estimated quantity which the produces  amount
are to be delivered (in lakhs)
Mannarkad 1957 Teak Plantation, 743 Teak Timber—325 M? Walayar
(Pannakkadan series) Miscellaneous Timber—1 M? »
4312 Ha. Teak Firewood—95 MT Thiruvizhamkunnu 1024

Miscellaneous fire wood—5MT Dumping Depot,

The quantities mentioned in the above table are approximate and on actual execution, the quantities may vary.
The quantity is approximate and there may be change in the Depots to which materials is to be delivered. The estimate
is subject to approval from Chief Conservator of Forests, Eastern Circle, Palakkad. The tenderer is bound to work down
the entire trees marked in the plantation to the Depot/Depots as per the direction of the Departmental Staff. Penalty as
per rule will be levied by the Forest Department from the tenderer, if any tree is left un-felled or for the delay in
transportation of timber in time. The undersigned reserves all rights for cancelling any work at any time without further
intimation. All the prevailing conditions are applicable for this tender also.

Name of Plantation—1957 TP (Panakkadan series) 4.312 Ha.

Approximate contract value (in lakhs)—"> 16.24.

Tender fee—" 2,500 + GST.

EMD—" 41,000.

Date from which tender forms will be available in the website—30-1-2018,
Date and time up to which tenders will be received—9-2-2018, 5 p.m.

Date and time for opening of tender—15-2-2018, 11 a.m.

Period for completion—3 months from the date of agreement.

Further details can be had from the office of the Divisional Forest Officer, Mannarkkad (Phone: 04924-222574)
during office hours.

Office of the Divisional Forest Officer, (Sd.)
Mannarkkad Division, Divisional Forest Officer,
Aranyakam-Mannarkkad. (For and on behalf of the Governor of Kerala).

mleinnd emodom awlailauad
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celel/Bdeenam quoelo—aslaflaem@d ¢anooqRoanlay, mlain)yd emod@o aslailauad.
H5H003 ce,oeloo_lw1—ng)wﬂom§“ olool ay®mad 30 Elaivo.

®)5)@@8 allaloEBw mlermnd ¢modom  wlalaem@d ¢anooqy 60a01aV0)0S &0 eIWEmI@  Mmlan)o
(Gan06M: 04931 220232) (alQIy@®] BlAINVEBSIG (alQJOM] VAV  LIRYA06M).

No. B1-95/2018. 12th January 2018.

It is hereby notified for the information of the public that the right of cutting and removal of Miscellaneous Soft
wood/ Non depot delivery species trees standing in 1944 Teak Plantation, Chathampuari Bit II, 20.1 Ha in Nilambur
Range in Nilambur North Division as below will be sold by tender/auction by the Divisional Forest Officer or his
nominee at Divisional Forest Office, Nilimbur North Division on 8-2-2018 at 3.00 p. m. The tender/auction will be
according to the conditions published in Kerala Gazette No. 36 dated 16-9-2014, Gazette No. 43 dated 4-11-2014,
Gazette No. 8 dated 24-2-2015, Gazette No. 34 dated 25-8-2015, Gazette No. 40 dated 13-10-2015 and Gazette
No. 49 dated 15-12-2015. Gazette No. 49 dated 10-12-2013, Gazette No. 8 dated 25-2-2014. The tenderer is bound to
comply with th terms and conditions in force, besides the conditions that will be framed by the Government in future in
connection with this tender. Tender forms will be available from Divisional Forest Office, Nilambur North Division upto
the date and time shown below. Sealed tenders with rate quoted will be received upto the date and time shown below.
Auction will be conducted, among the members who submitted the tenders, then the tenders will be opened. If the
tender/auction does not happen or cancel in the first date, the same will be conducted on the other dates at the same
place and time without any change as per the same conditions stipulated.

No petition or post offer received will ordinarily be considered except when the post offer is advantageous by
more than 10% of the original offer, where the bid amount is ~ 1 Lakh and above and more than 20% where the
original bid amount is less than ~ 1 lakh. The post offer will comply with the following terms.

1. Offer should be made within 7 days of auction failing which the offer will not be considered.
2. Offerer should remit double the amount paid by the bidder on the auction date.

3. The remittance made through the chalan or bank deposit receipt should be produced before the
Divisional Forest Officer, within seven days from the date of receipt of registered notice to that effect.

The post offerer after satisfying the conditions specified above, should execute an agreement before the Divisional
Forest Officer, pledging the security for the due fulfillment of above terms. If the post offerer satisfies the conditions,
auction/tender of the right will be conducted after giving the usual publicity as per rules. In the re-auction/tender if
nobody to quote/offer higher price, the sale will be fixed as per post offer. If a higher price than the post offer has been
received in the re-auction/tender, the right will be awarded to the highest bidder in the re-auction/tender. The security
deposit remitted along with the post offer will be refunded to him, If the post offerer is not accepting the sale the
security deposit remitted by him will be forfeited to Government.

The intending bidders are advised to inspect the area with the permission of Range Officer, Nilambur before the
sale and satisfy themselves of the quality and quantity of the produce. No complaints will be entertained after sale.
Bidders should appear for the auction by producing a certificate of identification issued by the Village Officer in which
Village the bidders are residing or such other valid documents. Nobody will be permitted to bid on behalf of another
person unless valid power of attorney is produced.

The intending bidders should Deposit Earnest Money Deposit of ~ 25,000 in cash and sign in the copies of the
sale notification having agreed to abide by the conditions of the sale. Any complaint raised afterwards in the matter
will not be accepted. All the general conditions existing in the department for sale coupes are applicable to this
tender/auction.

The successful bidder/Tenderer should remit 35% of sale value on Tender/Auction date and should sign the
preliminary agreement in Stamp Paper worth = 200. If this 35% value exceeds ~  1,00,000, ~ 1,00,000 will be
remitted on auction date itself and balance value have to be remitted within 7 days and receipt is to be submitted. Failure
to remit this amount, the EMD and all other remitted amount will be forfeited to the Government and the amount due
to the Government by way of auction sale in original tender/Auction with all incidental expenditure including
notification charges as assessed by the Divisional Forest Officer concerned will be recovered from the defaulting
tenderer/bidder through legal means including revenue recovery Act in force. All the general conditions existing in the
Department for sale coupes are applicable to this tender/auction.

The successful tenderer should execute an agreement in the prescribed format in a Stamp Paper worth ~ 200
within 7 days from the date of intimation of acceptance of the tender after furnishing security deposit equal to 10% of
the sale value. The successful tenderer/Bidder have to pay GST, FDT, Income Tax and other applicable taxes at the rate
prevailing from time to time.
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No extension of period of contract shall ordinarily granted . But if however the delay in completing the work in
the contract area with in the specified time is due to the circumstances beyond the control of the bidder, 7 days
extension may be granted by the Divisional Forest Officer subject to the payment of penalties ~ 200 for each unfelled
tree and ~ 100 each tree felled but unremoved. If the bidder fails to complete the work within the stipulated time or he
leaves any work undone, the Divisional Forest Officer may at his discretion make other arrangements to carry out the
remaining work at the risk and loss of the defaulting bidder and loss, if any incurred by the Department on this account
will be recovered from the security portion or from any other asset of the Bidder by Revenue Recovery Proceedings. In
addition to this General conditions all other conditions will be the part of Agreement executed by successful
bidder/tenderer.

Name of Plantation—1944 TP Chathampurai, (Block-2)—20.1 Ha.
Approximate Contract Value (in lakhs)— ~ 5.20.

EMD—" 25,000.

Value of tender form—" 1,230.

SCHEDULE

Si. Range Name of No. of Species No. Apx. Onty. of  Apx. Onty. of
No. Plantation and Ext. trees Timber (M?)  Firewood (MP)

1 Nilambur 1944 TP 124 Ilavu 12 7.982 3.103

Chathampurai Ennakkara 7 3.409 3.779

(Block-2) Kalamthatta 3 1.702 1.579

20.1 Ha. Kanakaitha 29 13.021 13.495

Karimthakara 15 8.226 8.875

Manimaruthu 3 2.641 2.672

Parava 1 0.932 0.747

Plasu 29 11.476 12.743

Poovam 2 2.304 3.691

Thanni 3 3.776 4.169

Vazhapunna 5 0.748 1.175

Malaveppu 3 3.484 3.774

Edana 1 0.817 0.389

Pezhu 10 3.115 3.968

Arampuli 1 0.322 0.389

Total 124 63.985 64.539

The quantities mentioned in the above table are approximate and on actual execution the quantities may vary. The
tenderer is bound to fell and remove the entire trees marked in the plantation as per the direction of the Departmental
staff. Penalty as per rule will be levied by the Forest Department from the tenderer, if any tree is un-felled or for the
delay of removing it in time. Undersigned reserves all rights for cancelling any work at any time without further
intimation. All the prevailing conditions are applicable for this tender also.

Last date and time of sale of tender forms—8-2-2018, 1 p. m.

Last date and time of receipt of tender forms—=8-2-2018, 2.30 p. m.

Auction/Tender date and time—S8-2-2018, 3 p. m.

Auction/Tender Alternate dates and time—15-2-2018, 22-2-2018, 1-3-2018, 8-3-2018 (3 p. m.)
Place of Auction/Tender—Divisional Forest Office, Nilambur North Division.

Period for completion—30 days from the date of agreement

Further details can be had from the office of the Divisional Forest Officer, Nilambur North
(Phone No. 04931 220232) during office hours.
Office of the Divisional Forest Officer, (Sd.)
Divisional Forest Officer
(For and on behalf of the Governor of Kerala).

Nilambur North Division,
Nilambur.

Gaz. No. 6/2018/DTP (Forest). 257
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mlomBayo—" 5,000.

adeadM ganooomlead aller—" 500 + GST (12%)

Total—" 560
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No. C1-297/2016. 17th January 2018.

Sealed tenders are invited from eligible ‘A’, ‘B’, ‘C’
Class contractors registered in the Forest Department in
pursuance of G. O. (Ms.) No. 226/1981/F dated
16-12-1981 and G. O. (Ms.) No. 26/2017/F & WLD dated
20-5-2017 for the execution of works noted in the
Schedule attached below. The tenderer is bound to
comply with the terms and conditions in force, besides
the conditions that will be framed by the Government in
future in connection with this tender. Tender documents
and schedules can be had from Divisional Forest Office,
Nilambur South Division from 6-2-2018 to 12-2-2018 in
working hours. The Earnest Money Deposit and tender
cost for the tender should be submitted in the form of
Demand Draft from any Nationalised Banks. Tender
documents can be submitted either by hand or through post.

Tenders/bids are to be accompanied with a
preliminary agreement executed in Kerala Stamp Paper
worth ~ 200. Tenders/bids received without relevant
documents, preliminary agreement will not be considered
and shall be summarily rejected.

The successful tenderer should execute an agreement
in the prescribed format in a Stamp Paper worth ~ 200
within 10 days from the date of intimation of acceptance
of the tender after furnishing security deposit equal to
5,00,000 whichever is
less. If the notified date of tender happens to be a holiday

~

10% of the tender amount or

the tender will be conducted on the very next working day
at the same place and time. Details of tender are
furnished below in the schedule.

Name of Forest Range—Kalikavu.
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Name of working area—Pattakkarimbu Tribal Colony.

Name of work and Estimate amount—working down
Depot. delivery species standing in Pattakkarimbu Tribal
Colony to facilitate construction of residential house
(Approximate 50 trees)—" 2 lakhs.

The quantities mentioned above are approximate and
on actual execution the quantities may vary. Since the
quantity is approximate there may be variation in the actual
execution. Undersigned reserves all rights for
cancelling any work at any time without further
intimation. All the prevailing conditions are applicable
for this tender also.

EMD—" 5,000.

Value of tender form—> 500 + GST (12%)
(total—= 560)

Date from which tender forms will be available—
6-2-2018 to 12-2-2018.

Date and time up to which tender will be received—
14-2-2018 till 4 p. m.

Date and time for opening of tender—15-2-2018 at
Il a. m.

Period for complection—30 days from the date of
agreement.

Further details can be had from the office of the
Divisional Forest Officer, Nilambur South (Phone
No. 04931 220392) Range Forest Officer, Kalikavu
(Phone No. 04931 245720) during office hours.

(Sd.)
Divisional Forest Officer

(For and on behalf of the
Governor of Kerala).

Divisional Forest Office,

Nilambur South Division,
Nilambur.
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No. A-43/2018. 8th January 2018.

Sealed competitive tenders superscripting the name of work are invited by the undersigned for and on behalf of

Governor of Kerala from registered eligible contractors of the Forest Department for the following works.

SI. Name of Range Tender No. and Name of works Quantity EMD Cost of tender
No. and Estimate Cost (Nos.) h form ~
(1) (2) 3) (4) (%) (6)
1 SF Range 6/2017-18—Raising 50000 Nos. of basketted 50000 11,400 910 + 12% GST
Vatakara seedlings of Miscellanecous species nursery
at Mokeri—~ 4,55,000
2 ’ 7/2017-18— Raising 37500 Nos. of basketted 37500 9,000 720 + 12% GST
seedlings of Miscellaneous species nursery
at Vattoli—" 3,57,000.
3 SF Range 8/2017-18— Raising 35000 Nos. of basketted 35000 8,600 690 + 12% GST
Kozhikode seedlings of Miscellaneous species nursery
at Madavoor Bit I—" 3,41,000.
4 . 9/2017-18—SF Range Kozhikode Raising 35000 7,400 590 + 12% GST

35000 Nos. of basketted seedlings of
Miscellaneous species nursery at Madavoor
Bit II—" 2,93,750
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(1) (2) (3) (4) (5) (6)
5 SF Range 10/2017-18—Raising 35000 Nos. of basketted 35000 8,600 690 + 12% GST
Kozhikode seedlings of Miscellaneous species nursery at

Paimbalassery Bit I—" 3,41,000

6 " 11/2017-18—Raising 35000 Nos. of basketted 35000 7,400 590 + 12% GST
seedlings of Miscellaneous species nursery at
Paimbalassery Bit II—" 2,93,750

7 " 12/2017-18—Raising 50000 Nos. of basketted 50000 11,200 890 + 12% GST
seedlings of Miscellaneous species nursery at
Malabar Botanical Garden, Olavanna— "~ 4,44,725

8 " 13/2017-18— Raising 10000 Nos. of basketted 10000 1,900 500 +12% GST
seedlings of Miscellaneous species nursery at
Vanasree Forest Complex, Mathottam—"> 75,000

9 SF Range 14/2017-18—Raising 50000 Nos. of basketted I ~ 50000 11,400 910 + 12% GST
Koyilandy seedlings of Miscellaneous species nursery at
Vengali Bit [—= 4,55,000
10 " 15/2017-18—Raising 40000 Nos. of basketted 40000 8,400 670 + 12% GST

seedlings of Miscellaneous species nursery at
Vengali Bit II—" 3,34,000

~

Basic rate per one seedlings—(1) 9.1 (Mokeri, Vengali Bit I nurseries)

(2) ~ 9.52 (Vattoli nursery)

(3) © 9.74 (Madavoor Bit I, Paimbalassery Bit I nurseries)
(4) =~ 8.39 (Madavoor Bit II, Paimbalassery Bit II nurseries)
(5) © 8.89 (Malabar Botanical Garden Nursery)

(6) ~ 7.5 (Mathottam Vanasree Complex Nursery)

(7) ~ 8.35 (Vengali Bit II nursery)

Class of contractors eligible—C Class or above.
Completion of work—Completion of activities related to World Environment Day 2018.

Last date and time of sale of tender forms —12-2-2018, 1 p. m. Reserve dates 16-2-2018, 1 p. m.,
21-2-2018 1 p. m., 28-2-2018, 1 p. m.

Last date and time for receipt of tender—12-2-2018, 2.30 p. m. Reserve dates 16-2-2018, 2.30 p. m.,
21-2-2018, 2.30 p. m., 28-2-2018, 2.30 p. m.

Date and time of opening sealed tenders—12-2-2018, 3 p. m. Reserve dates 16-2-2018, 3 p. m., 21-2-2018
3 p. m., 28-2-2018, 3 p. m.

Name of officer from whom tender forms are to be obtained and to whom sealed tenders are to be submitted —
Assistant Conservator of Forests, Social Forestry, Kozhikode.

If tender does not take place on 12-2-2018 due to any reason it will be conducted on 16-2-2018 with same time
schedule. If tender does not take place on 16-2-2018 due to any reason it will be conducted on 21-2-2018. If tender
does not take place on 21-2-2018 due to any reason it will be conducted on 28-2-2018. If the date fixed for tender
happens to be declared as holiday all proceedings will be done on the next working day with same time schedule

specified above.
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11.

12.

CONDITIONS

Tender form (appendix 9) and other details (not transferable) can be obtained from Assistant
Conservator of Forest (ACF) on payment of cash or by Demand Draft (DD) drawn in favour of
Divisional Forest Officer payable on any scheduled/nationalized bank towards cost of tender form.
The cost of tender form will be fixed by Government from time to time. The application form can
also be downloaded from the official website of Kerala Forest Department and if the forms are
downloaded from the website the cost of tender documents should be attached as DD forms a
nationalized/ scheduled bank as mentioned above, along with part I tender. The cost of tender forms once paid
is not refundable on any accounts nor will be amount be adjusted towards cost of any other tender forms.

The tender form shall be used only by the person in whose name it is issued and for the works specified in the
schedule attached to the tender form.

Before submitting the tender the tenderer is expected to study and scrutinize all the conditions in the
agreement to be executed, the draft of which can be had for perusal at the Office of the Assistant Conservator
of Forests, Social Forestry, Kozhikode on any working day during office hours. They are also requested to
study the detailed tender conditions attached in the tender document. No plea of ignorance of the agreement
conditions or no complaint regarding the said conditions received after putting in the tender will be entertained.

Before submitting the tender the tenderer shall visit the area of work to study all the field conditions and
nature of work and quote his rate accordingly. No enhancement in rate due to any reason will be entertained
thereafter.

The tenderer shall quote in the appropriate column of the tender form, the percentage of the basic rate for
raising of basketted seedlings both in figures as well as in words. In the case of the tenderer quoting different
total rate in words and figures also, lower of the same only be considered valid and shall be binding on him/her.
If the Kerala Forest Department feels that the total amount quoted or item wise rate of any of the item quoted
is unworkable due to variance to the lower side to an abnormal level with the Kerala Forest Departments
estimated rates, the tenderer may be required to furnish satisfactory explanation on the above respect. In such
an event the Kerala Forest Department has the option to collect a special/extra security deposit to the tune of
the 10% of the quoted amount subject to a maximum of ~ 30,000 (Rupees Thirty thousand only) from the
tenderer before issuance of confirmation orders. If the explanation furnished is not found satisfactory or no
explanation is furnished, the Kerala Forest Department has the right to deny the offer of work to the tenderer
even though he/she is the lower tenderer.

The tenderer shall submit the filled up tender form together with all the pages in tact in the sealed cover
addressed to "the Assistant Conservator of Forests, Social Forestry Division, Kozhikode" and superscribed
"tender for (Name of work- as specified in the first part of tender notice) so as to reach him in his office as
specified in the first part of tender notice.

Tender received after the specified date and time or received without the requisite enclosures or tenders not
written up in proper order of form will not be honoured.

Each tender shall be accompanied by a demand draft of a Nationalized/scheduled bank as specified in the tender
notice in favour of the "the Assistant Conservator of Forests, Social Forestry Division, Kozhikode", as Earnest
Money Deposit for the work.

All the corrections in the tender form shall be initialed by the tenderer himself.

The tenders received in due time will be opened by the "the Assistant Conservator of Forests, Social Forestry
Division, Kozhikode" or his Deputy at his office at the time specified in the presence of the tenderers present
on that occasion.

The lowest tender will ordinarily be accepted, but the authority competent to accept the tender reserves to
himself the power of accepting or rejecting any tender without assigning any reason therefore.

No tenderer will be permitted to withdraw his offer within 3 months from the date of opening from the
financial bid.
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13.

14.

15.

16.

17.

18.

19.

20.

21.

22.

The tenderer whose tender is accepted will be informed regarding acceptance of his tender by a confirmation
order issued by registered letter bearing the address mentioned in the tender. The successful tenderer, within
7 days of receipt of confirmation of his tender shall have to be executed an agreement in the prescribed form
(Appendix II) on a proper non judicial stamp paper (worth ~ 200) to be supplied by him at his cost. If the
contractor fails to execute the agreement during the period the tender will be cancelled and the Earnest Money
Deposit submitted by the tenderer shall stand forfeited to the Kerala Forest Department . The work will be
carried out at the risk and cost of the tenderer over through any other method (including through the next
higher tenderer). The lowest, if any, to the Government consequent to the default, if not paid by the defaulter
within a reasonable time specified by the "The Assistant Conservator of Forests, Social Forestry Division,
Kozhikode", shall be treated as arrears on public revenue to be recovered from the defaulter under the
provisions of the Kerala Revenue Recovery Act, 1968 and in such other manner as the Government may be

deem fit. The defaulter however will not be entitled for gain, if any.

The successful tenderer while signing agreement furnish a security deposit an amount equal to 10% of the total
probable amount of contract limited to a maximum of = 5,00,000 (Rupees Five lakhs only). The security
deposit will be released only after the successful completion of the contract work and after producing the Non

Liability Certificate from the concerned officers.

The Successful tenderer shall give an undertaking at the time of the execution of agreement that he shall not
sell mortgage or otherwise alienate the properties covered by the Solvency Certificate during the currency of

the contract.

The post offers and representations sent, after receipt of the tender in respect of the work shall at no account
shall be considered.

The Earnest Money Deposit of the successful tenderers will be returned as soon as possible after the tenders

are finalized.
The quantity of work shown in the tender are approximate and it may vary on actual execution of work.

It shall be opened to "The Assistant Conservator of Forests, Social Forestry Division, Kozhikode" to cancel/
reduce the quantity of work to be executed in the attached scheduled based on site conditions in each year and
the "The Assistant Conservator of Forests' decision will be binding on the successful tenderer. If any additional
item/s of work which are not included in the schedule are required to be carried out inevitably for reasons to
the recorded, the contract area during the course of contract period, the successful tenderer is bound to
execute that work for which payment worked out as per forest schedule rate for such item will be made at the

agreed rate in the contract. The cost of work will be worked out as per the prevailing forest schedule of rate.

Kerala Forest Department reserves the right to execute the work through any other mode of execution other
than through contract system if the tender offered by the contractor is not feasible according to the

department.

All provisions in G. O. (Ms.) 26/2017/F & WLD dated 20-5-2017, provisions in Government Orders regarding
tender system in Kerala Forest Department, Kerala Forest Act, 1961 and Wildlife Protection Act 1972 will be
applicable to the tenderer.

All existing taxes in time of tender is applicable for this tender also.

Further details can be available from "The Assistant Conservator of Forests, Social Forestry Division, Kozhikode"

and in Phone No. 0495 2416900 on working days.

Social Forestry Division, (Sd.)
Kozhikode. Assistant Conservator of Forests.

Gaz. No. 6/2018/DTP (Forest).
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No. H-6805/2016. Sth January 2018.

The following quantities of Teak Poles, Billets and
Firewood collected from 1970, 1979 & 1980 Teak
Plantation at Begur Section in Begur Range of North
Wayanad Forest Division, Mananthavady (Dead and
windfallen trees), stacked and stored at Temporary
Dumping depots at Begur, will be offered for sale by
e-auction on 1-3-2018, 26-3-2018 and 25-4-2018
Those who registered for e-auction with MSTC Company
only can have the right to participate in e-auction.
Further details can be had from the website
www.mstcecomerce.com  or 09946473645. (The
Dumping depot is situated between Mananthavady-Mysore
road).

SCHEDULE—I

1970 Teak Plantation

ScHEDULE—II

1979 Teak Plantation

Items No. of Date of  Place at which
poles  auction the materials is
stacked
Ist class poles 126 1-3-2018,  Temporary
26-3-2018, dumping depot
25-4-2018 at Begur

2nd class poles 19
3rd class poles 170
4th class poles 58
5th class poles 15
Billet 5 MT

Items No. of  Date of Place at which
poles auction the materials is
stacked
Ist class poles 339 1-3-2018,  Temporary
26-3-2018, dumping depot
25-4-2018 at Begur

2nd class poles 49
3rd class poles 381

4th class poles 153
5th class poles 5
Billet 16 MT
Firewood 8 MT

ScHEDULE—III

1980 Teak Plantation

Items No. of  Date of Place at which
poles auction the materials is
stacked
Ist class poles 623 1-3-2018,  Temporary
26-3-2018, dumping depot
25-4-2018 at Begur

2nd class poles 116
3rd class poles 492

4th class poles 310
S5th class poles 17
Billet 23 MT
Firewood 20 MT

The sale will be subjected to the conditions notified
in the e-auction notification and the general sale
conditions vide notification No. Pro(4) 29243/13 dated
21-8-2014 of Adl. Principal Chief Conservator of
Forests (Protection), Thiruvananthapuram published in
Kerala Gazette No. 36, Volume III Part III dated
16-9-2014, Notification No. Pro(4) 29243/13 dated
17-10-2014 of Adl. Principal, Chief Conservator of
Forests (Protection), Thiruvananthapuram published in
Kerala Gazette No. 43, Volume III Part III dated
4-11-2014 and Notification No. Pro(4) 29243/13 dated
3-2-2015 of Adl. Principal Chief Conservator of Forests
(Vigilance), Thiruvananthapuram published in Kerala
Gazette No. 08, Volume III, Part III dated 24-2-2015.

The Divisional Forest Officer, North Wayanad
Division, Mananthavady reserves all the right to exclude
any class or quantity of Teak poles, billets and firewood
shown in the schedule above for sale. EMD amount of
> 20,000 for Teak Poles/Billets/Firewood can be
remitted through online payment system to MSTC by
6 p. m. on the previous day of the e-auction. The buyer
registration number has to be mentioned while paying the
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EMD. For the benefit of the bidders who are not well
versed with the online transactions, for some initial
period, Range Forest Officer, Begur Range will entertain
receipt of EMD in the form of Demand Draft payable at
State Bank of India, Mananthavady branch drawn in
favour of Range Forest Officer, Begur Range,
Mananthavady as was done in the old system, by 2 p. m.
on the previous day of e-auction. Only the registered
customers who will submit the EMD will be able to
participate against the eligible lots in e-auction. If the
sale value of bid materials is not paid within the
specified time period against any of the bid lot by the H1
bidder, the EMD will be forfeited.

The successful bidder shall remit 35% of the bid
value after adjusting the EMD already remitted, within
7 working days of the issuance of acceptance letter.
The mode of payment is through e-treasury of
Government of Kerala or Demand Draft (DD) drawn in
favour of Range Forest Officer, Begur Range payable at
State Bank of India, Mananthavady branch or by cash in
Sub Treasury, Mananthavady. If any amount is charged by
bank for clearing the DD, the same shall be borne by the
bidder himself.

If any modifications or change in the sale conditions
are intimated by the Addl. Principal Chief Conservator of
Forests (Protection), Thiruvananthapuram, that will also
be applicable to this e-auction sale and it will be
informed to the bidder before e-auction. The undersigned
reserves the right to alter the quantities of the materials
mentioned in the above schedule or to cancel the
e-auction of any materials without further notice.

Further particulars can be had from the Divisional
Forest  Officer, North  Wayanad  Division,
Mananthavady P. O., Wayanad District, Kerala State
Pin-670 645.

Email—dfonorthwayanad@gmail.com,dfo-
wyndn.for@kerala.gov.in

Phone—04935-240233
or

The Range Forest Officer, Begur Range,
Mananthavady (P. O.), Wayanad District, Kerala State
Pin-670 645.

Email—ro-begur.for@kerala.gov.in
Phone—04935-240627.

(Sd.)
Divisional Forest Officer.
(For and on behalf of the

Governor of Kerala).

North Wayanad Division,
Mananthavady.

@HIaV0cwIW awlaflanad

M-330210M  alO@V 0

MmMUB 6. . &=£.-3885/2017. 2018 MO 17.

CHOB &0V 0 GNOW

alail o 6m @3

wadamAHn) calenz]
€¢ano0qy ®02071TVA @OOP al0OWIAM
(OB al@l21® MVMIMEOW @RON1B:{ @ BHI0)B0G1G3
@Mlm)o  B0MOOLING  BAALIDAV)HHUE HHUEM ]2 )OBHOSB)AN).
B3ealom  (al@0M@B8)o B3ARI0MY oUW ) 8) HSB)o
www.etenders.kerala.gov.in agan  eaimiearuglcd
eI8ymo6Mm.

B33c10M1 @M ©S0q]o Madafl 99} M @1 M 38
mlo®(BaIyo, BAG2LIOMY (almoem ailel agyanlal eqRg enIoss;
8000 MMy V0S MWBOMYG BoMOOLIAG MIdBToU)
aIfleo ag OB H@lcd NEFT aiflewo s06meeeimlcd
©SM201eMINSIajo TVAB{GHENEIB@OEM.

af)elo esemed (almosmeng)o www.etenders kerala.gov.in.
o) oA eeav qlad &oemlafldlen)an 8omMeeeIad
HAUNHSI0 306MOOLIMOIV] 1o(@o mm@gﬁ@oe@m@osrﬁ.
Bdeoiom) 3 www.etenders.kerala.gov.in agam
pamioeavqlenes DO G]
a1 0169) & WIBB). CMOIES0 Maloeilerld adan’lavlad
QU ERGIEED I pOT=T}

8306Me 6 Imow]

(alQIy OO ©)IOS Gald)o DGR G@RSEHO3 @) W)o—
&oMoeno eolamileoal aljeflejomiad aloa] sad
MI@aM06mMo 2017-18— " 5,30,000.

mlomBalyo— " 13,250.

33 cancoodlond aflel (. agaV. sl 9uWales)—
= 2,800.

cRoell a3 WO LB oeaoelomuﬂ—og)wﬂam@“
@l 2)®@3 10 2OTVOTIM 0.

B06MOOLIM ©SEMOIEMINSIqjo ~ 200-00 GHOS
gLrscangﬂ(ﬂ(o‘a ©@QO00BE) 639315 (alol0oild ©SMIS], MV
0210® 0Q) CORIBBIOS aldhBq], EMD a¢1a1060)am@Im)ss
madglanleng (266ms1l) 2)@eI0 Al B0mMeeeImow]
au@crtﬂ(g(ﬁs)m@osrﬁ. 6D (A ldh000 m@gﬁ@oomcmgo @RAIW)OS
801218 @060y M @Imaymi avada(l 860 O @) 20
3302108 MOAV1EH e S}AN @M. M-6S6Mz0)n0W]
Mmaweqls 0Q) alaloesud NIC/KITM-@d  ®mleano
www.e-tenders.kerala.gov.in agan eainiosavglcd
alo o1l e9)yan e-tenders Helpdesk-@3 mleamo em
80a0Inilad mlemo 8001 MUaWEBSIE3 @RGIWoRNIMN®S).
M-6al Vom0 GRAIMIA0Y alaloEBUd (& 000)&0 0
DS aldS) MSOMIMM GHOAB 6MIOELIow LD 0Y 73S
mniom; @pseVaeleom alwsalao@ssic m-e0 ol
@o(W  )o) GG'BOEIO(TU"l(S(T)OG)SOrHo «u(agﬁcsoe@mmoaﬁ.
DA 2UBO|S)OMOOM BAARIOTV)H 03 MO AV 89} aN @O 6.
000)308 aflalo@3w @RAICRIN §alg)M®Im)e @Q)o
D6NBO )M @RIV & © ) 6313 U3 H9 )0 Mot sSEMIM)0
Wwlqjodsg)ooag” O™ @ 03] @R @1 0189} M ® al.
0©sMmEd ®0#0)aM ®TO®] 80) ©alo®) @AWl oWl



6th FeB. 2018]

FOREST DEPARTMENT

311

(21611300 ilB9)HEWO DEQOMB]ILN0 HOVEMEBBBOGRID HSENEA
@OBNIO@ QIANI@3 H®IFSIO® (alaly@®] BlaiTvo GRG®
M2 OM)o TLORIOM)o HSHBA @0 &) aN @0 W dlee)o.
33oe10a) Mada[l2fl5)88 &000)H00)ASEWO @RAINYHS
(@1 W@} 9SE®O MVOMIELY I3 &HOTV O NI
89007 avad 3@ceiomy

awlai oH 6M @3 Ganooqy

®)0SN N6

33aanm’ LoMITWACD] Ao Ald)afleo PWD oflenoe
mlelallenss ogejo MlnIawmeglo M 3deald avlm)o

ENIOW B0V BlE6)0.

B3@agiomy (120 6M BB SB)OS o_ﬂm‘sgjm—

www.etenders kerala.gov.in oo eaimineaugled allanyo

AWDENMBERINS  621Q0ARMM@I6M.
B000)HOOYNS KOTV—ag), 6nil @A v,
alaflarad /60 01emIi—@:0M0 WIS /3OO BNOAL.

3302100V (al®06Mo eAIMIEaT QG eIGY MO &)aD

®lomH—29-1-2018 ©oailoal 10 26ml 2)®@3.

3302 eaNineaLPled TVAdA{lENIANAM  @OAITVIM

®lomIWlo VAWl 0—7-2-2018, 4 @6M] QAISO.

B33221M @060 ®IVGIV)o TVAVAo—8-2-2018,

1 @eml.

No. KGG-3885/2017. 17th January 2018.

The Divisional Forest Officer, Kasaragod Division
for and on behalf of the Governor of Kerala invites online
tenders from registered contractor having a valid and
active registration with Kerala PWD for the following
work. Tender Documents and tender schedules may be
downloaded free of cost from the e-GPwebsite
www.etenders.kerala.gov.in. All bid/tender documents
be
the designation online cover(s) envelop(s) on the

Bids
mode

are to submitted online only and in

www.etenders.kerala.gov.in website.
shall be

www.etenders.kerala.gov.in website and tenders

accepted only through online

submitted manually/through post will not be entertained.
Late online bids will not be accepted.

of Work
(Approximate)—Construction of Watch Tower at

Name and Estimate Amount

Puliparamba in Kasaragod Forest Division during
2017-18—" 5,30,000.

EMD—" 13,250.
Cost of tender form (Including GST)—" 2,800.

Gaz. No. 6/2018/DTP (Forest).
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Sale of tender documents—Can be downloaded from

the website www.etenders.kerala.gov.in
Classification of bidder— A, B and C class.
Name of Division—Kasaragod Division.

Period of completion of work—10 months from the

date of execution of agreement.
Date from which the tender will be available in the
website—29-1-2018, from 10 a. m.

Last date and time of submission of tender—
7-2-2018, 4 p. m.

Date and
11 a. m.

time of opening of tender—=8-2-2018,

1. Bidders shall remit the tender document fee and the
Earnest Money Deposit using online payment option
of e-procurement system only and submitted through
the internet online banking of State Bank of

through NEFT for

Bidders opting for NEFT facility of online payment

India or other banks.
are advised to exercise this option atleast 48 hours
before the closing date of bid to ensure that payment
towards tender document fees and EMD are credited
and a confirmation is reflected in the e-procurement
system. The online NEFT remittance form provided
by e-procurement system for making a NEFT
transaction is not a payment confirmation. Kerala
Department/NIC/SBT shall be

responsible for any kind of delay in payment status

Forest not

confirmation.

Bidders are requested to submit scanned copy of
the following documents-Registration Certificate
duly attested by the Superintending Engineer/
Executive Engineer, PWD Kerala, EMD exemption
certificate (if any), preliminary agreement executed
in Kerala Stamp Paper worth ~ 200 duly filled up
proforma for availing e-payment by Online.
Subsequently the hard copy of attested copy of
EMD

certificate (if any), preliminary agreement in

Registration Certificate, exemption
original would be submitted offline in a sealed
cover superscribing the name of work and tender
number to the office of the Divisional Forest
Officer, Kasaragod through speed post/registered
post as prescribed in the time schedule, failing

which such tenders will be rejected.
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3.

The bidding authority deserves the right to modify/
cancel, any/all bids without assigning any reason.
The Forest Department will not be responsible for
any error like missing of scheduled data while
downloading by the bidder and non receipt of

documents.

Any further clarifications on this tender can be
obtained from NIC/ the e-tender Helpdesk number
available in the www.etenders.kerala.gov.in website
and from this office (04994 256119) during the
office hours. The details regarding e-payment
(Bidder’s bank account number where he/she is
having core banking facility and email ID) should
be submitted along with the tender. Tenders with
out these details will not be accepted.

5.

The Forest Department will not be responsible for
any inconveniences or loss to the Bidder while
uploading/downloading the bid.

The tender/bids shall be opened online at the
office of the Divisional Forest Officer, Kasaragod
in the presence of bidders/their representatives
who wish to attend at the above address. If the
tender opening date happens to be on a holiday or
non working day due to any other valid reason, the
tender opening process will be done on the next
working day at same time and place.

All other existing conditions related to e-tendering
of Kerala PWD will be applicable in this tender
also.

Divisional Forest Office,
Kasaragod Division,
Kasaragod.

RAJEEVAN, M.,
Divisional Forest Officer.
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